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INTRODUCTION

I, the Chairperson of the Committee on Government Assurances (2020-2021),
having been authorized by the Committee to submit the Report on their behalf, present
this Sixteenth Report (17" Lok Sabha) of the Committee on Government Assurances
regarding “Review of Pending Assurances Pertaining to the Ministry of Education
(Department of School Education and Literacy)"”. :

2. The Committee on Government Assurances (2019-2020) at their sitting held on
24t January, 2020 took oral evidence of the representatives of the Ministry of
Education (Department of School Education  and Literacy) regarding pending
Assurances. '

3. The Committee on Government ASsurances (2019-2020) considered and adopted
this Report at their sitting held on 8" October, 2020. The term of the Committee
expired on ath October, 2020 and the Committee on Government Assurances(2020-
2021) was constituted w.e.f. 9 October, 2020. The Report was again considered and
adopted by the Committee on Government Assurances (2020-2021) at their Sitting held

on Q&ﬂ’fﬁégga;#, 2021.The Committee were immensely benefited by the contribution
made by the predecessor Committee.

4, The Minutes of the aforesaid sittings of the Committee form part of this Report.

5. For facility of reference and convenience, the Observations — and
Recommendations of the Committee have been printed in bold letters in the Report.

NEW DELHI; RAJENDRA AGRAWAL,
08 February, 2021 CHAIRPERSON,
Magha 19 , 1942 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES



REPORT

I Introductory

The Committee on Government Assurancés scrutinize the Assurances, promises,
undertakings, etc., given by the Ministers from time to time on the floor of the House and
report the extent to which such Assurances, promises, undertakings have been
implemented. Once an Assurance has been given on the floor of the House, the same is
required to be jmplemented within a period of three months. The Ministries/Departments
of the Government of India are under obligation to seek exteriéion of time required beyond
the prescribed period for fulfiiment of the Assurance. Where a Ministry/Department is
unable to implement an Assurance, that Ministry/Department is bound to request the
Committee for dropj::ing it. The Committee consider such requests and approve dropping,
in case, they are convinced that grounds cited are justified. The Committee also examine
whether the implementation of Assurances has taken place within the minimum time

necessary for the purpose and the extent to which the Assurances have been implemented.

2. The Committee on Government Assurances (2009-2010) took a policy decision to
call the representatives of various Ministries/Departments of the Government of India, in a
phased manner, to review the pending Assurances, examine the reasons for pendency and
analyze dperation of the system prescribed in the Ministries/Departments for dealing with
Assurances. The Committee also decided to consider the gquality of Assurances
implemented by the Government. '

3. The Committee on Government Assurances {2014-2015) decided to follow the well
established and time tested procedure of calling the representatives of the
Ministries/Departments of the Government of India, in a phased manner and review the
pending Assurances. The Committee took a step further and decided to call the

representatives of the Ministry of Parliamentary Affairs also as all the Assurances are
implemented through them. ' -



4. In pursuance of the ibid decision, the Committee on Government Assurances (2019-
2020} called the representatives of the Ministry of Education (Department of Schooi
Education and Literacy) and the Ministry of Parliamentary Affairs to render clarifications
with regard to delay in implementation of the pending Assurances pertaining to the Ministry
of Education {Department of School Education and Literacy) at their sitting held on
24 January 2020, The Committee examined in detail the following twenty Assurances:

| SI.No. | SQ/USQ No. dated Subject |
L. | USQ No. 1310 dated 21.08.2007 Affiliation of Indian and International
Schools
(Appendix-T)
2. 1 USQ No. 432 dated 21.10.2008 International Schools
(Appendix-IT)
3. | USQ No. 2607 dated 16.12.2008 . International Schools
(Appendix-I11)
4. _General Discussion dated 31.07.2009 Motion for Consideration of Right of
Children to Free and Compulsory
Education Biil
(Appendix-1V)
5. | USQ No. 983 dated 25.11.2009 International Schools
(Appendix-V)
6. | USQ No. 1823 dated 04.08.2010 Regulation of International School
(Appendix-VI)
7. | USQ No. 464 dated 27.02.2013 Registration of International Schools
' {(Appendix-VII)
8. | USQ No. 3807 dated 20,03.2013 . Linguistic Minority Schools
(Appendix-VIII)
9. 1 USQ No. 5923 dated 29.04.2015 Sarva Shiksha Abhiyaan
(Appendix-IX)
10. [ USQ No. 5971 dated 29.04.2015 Appropriation of Funds

(Appendix-X)




11.

Special Mention dated 13.05.2015

Guidelines of CBSE Schoals

F ol o

(Appendix-XI)

12. |SQ No. 301 dated 21.12,.2015| National Talent Search Examination
(Suppiementary by "Shi  C.R. (Appendix-XII)
Chaudhary, M.P.) :

13. | USQ No. 133 dated 18.07.2016 Vacancy of Teachers

. (Appendix-XII1)

14. 1SQ No. 62 dated 21.11.2016 Basic Infrastructure in Schools
(Supplementary by Smt. Geetha (Appendix-XIV)
Kothapalli, M.P.) '

15. [SQ No. 62 dated 21.11.2016 Basic Infrastructure in Schools
(Supplementary by Smt. Geetha (Appendix-XV)
Kothapalli, M.P.)

16. {SQ No. 62 dated 21,11.2016 Basic Infrastructure in Schools
(Supplementary by Shri C.K. Sangma, (Appendix-XvI)

M.P.) .

17. {SQ No. 62 dated 21.11.2016 Basic Infrastructure in Schools
(Supplementary by Shri Ajay (Teni) (Appendix-XVII)
Misra, M,P.) _

18. | USQ No. 3003 dated 05.12.2016 Modernisation of Madarsas

' (Appendix-XVIII)
19. | USQ No. 3156 dated 05.12.2016 'Ranking of States
(Appendix-XIX)
20. | USQ No. 3218 dated 05.12.2016 School Education Quality Index |

(Appendix-XX}

5.

The Extracts from the Manual of Parliamentary Procedures in the Govemment of

India, Ministry of Parliamentary Affairs laying guidelines on the definition of an Assurance,
the time limit for its fulfilment, dropping/deletion and éxtension, the procedure for

fulfilment, etc., besides maintenance of Register of Assurances and periddical reviews to .

minimize delays in implementation of the Assurances are reproduced at Appendix-X1.



6. During oral evidence, the Committee emphasized that the Ministries/Departments
are required to implement an Assurance within a period of 3 months and if the
Ministries/Departments are unable to fulfil the Assurance within that time period, then it is
imperative for them to seek extension of time. Observing that the Ministry of Education
(Department of Schoo! Education and Literacy) had a total of 103 pending Assurances and
noticing that there were inordinate delays in fulfilment of these Assuran'ces, the Committee
enquired about the monitoring and periodical review of the pending Assurances in the
Ministry to minimize delays in their implementation and the mechanism available for
implementation of Parliamentary Assurances. In reply, the Secretary, Department of School
Education and Literacy accordingly briefed the Committee as under:

"Sir, we have a mechanism that once in a month, all the officers meet from the
bureau head to the Joint Secretary, in which financial matters along with
Parliamentary Assurance and Audit, these three subjects are reviewed. When I
joihed in October, I had a meeting in November 2019. Out of these 20 Assurances,
9 have been worked out. We have placed a detailed report in the form of their
implementation report, before the Committeé. With regard to an Assurance that we
have requested deletion, it can be executed. Of the remaining 10 Assurances, 6
have the same subject of Assurances, which is related to international schools. They

are Assurance numbers 1, 2, 3, 5, 6 and 7.

Sir, it is' true that there has been a lot of delay. These Assurances have been
pending for almost a decade, but I will elaborate when you review the Assurances
one by one. We have sought extension for them till June and they will definitely be
completed by June. There were some difficulties in these, I would like to mention
about them also. Of the remaining Assurances there are 3 Assurances, whose
reports have been received from the CBSE and A.L.U. We will complete them too.”

7. The Committee in their Sitting held on 11™ August, 2020 reviewed all the pending
- -Assurances of the 14" Lok Sabha which were given more than 12 to 13 years ago and
discussed their relevance and importance due to efflux of time and the overall changes

brought by it. After examining all these aspects, the Committee decided to drop inter-alia
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the Assurances mentioned at Sl.Nos. 1 to 3 which pertain to the 14" Lok Sabha.
Subsequently, nine Assurances mentioned at Sl, Nos. 4, 12, 14, 15, 16, 17, 18, 19 and 20
have since been implemented on 16.,09.2020 while the two Assurances mentioned at SI
Nos. 9 and 10 have been implemented on 20.09.2020.

Observations /Recommendations

8. The Committee note that out of the 20 pending Assurances taken up by
them, the Assurances mentioned at Sl.Nos. 1 to 3 could not be implemented
even after more than 11 to 12 years while another 4 Assurances mentioned at
Sl.Nos. 5 to 8 have been pending for more than 7 to 10 years. Likewise, 2 more
Assurances'mentioned at Sl. Nos. 11 and 13 have been pending for more than 4
to 5 ye;rs whereas the remaining 11 Assurances mentioned at Sl.Nos. 4,9,10,12
and 14 to 20 have been imﬁlemented after a lapse of more than 3 to 11 years.
This is cleérly indicative of not only the lack of seriousness on the part of the
Ministry in fulfilling the Assurances made on the floor of the House, but also an
abject failure of the review mechanism put in place by the Ministry. Needless to

mention, the utility and relevance of an Assurance are lost if there is inordinate

_delay in the implementation of the same. The Committee also feel that time

~ bound fulfilment of Assurances restores the people’s faith in the govemance.

The Committee are of the view that school education and literacy is one of the
most important matter/issue in the céuntry and more conceited efforts are
required to implement the Assurances pertaining there to. .The Ministry needs
to overhaul énd streamline its extant mechanism for monitoring and réviewing
implementation of pending Assurances by infusing innovative ideas and taking

prompt and pragmatic action. The review of the pending Assurances by the

5



Committee also reveals that the existing mecha.nism put in place by the Ministry
for fulfilling the Assurances, especially those involving other
Ministries/Departments and States/UTs is not that effective and needs to be
stréngthened. The Committee hope and trust that the Ministry will adopt a
positive and pro-active approach and scale up co-ordination with all concerned
for speedy implementation of pending Assurances. The Commiittee further
desire that the Minutes of the review meetings conducted by the Ministry for
monitoring/reviewing implementation of pending Assurances be invariably

furnished to the Committee for perusal.

II. Review of the Pending Assurances of the Ministry of Education
(Department of School Education and Literacy).

9, In the succeeding paragraphs, the Committee deal with some of the pending
Assurances pertaining to the Ministry of Education (Department of Schoo! Education and
Literacy).

A. Linguistic Minority Schools

10. In reply to USQ No. 3807 dated 20.03.2013 regarding ‘Linguistic Minority Schools’
(Appendix-VIII), an Assurance was given that the information sought on the following
points was being collected and would be laid on the Table of the House:

“(a) the total number of linguistic minority schools in the country including West
Bengal:

(b)' the total number of such schools given Central Grants-in-aid in West Bengal
during the last three years and the teacher student ratio therein;
(0 whether the teacher-student ratio is sufficient in these schools; and

(d)  if not, the steps taken/being taken by the Government in this regard?”

6



11. In their Status Note furnished in January, 2020, the Ministry of Education
(Department of School Education and Literacy) apprised the Committee of the following

position in this regard:-

.“Aé per Aliocation of Business Rule 1961, the matter relating to linguistic minori'ty'

— pertains to Ministry of Minority Affairs (M/o MA). Accordingly, this department has
requested to M/o MA to provide inputs/comments on the above noted questions in
Febrijary,_ 2014, M/o MA vide tﬁeir Iettér dated 11% June 2015 has informed that the
M/o MA does not provide any grants-in aid to the minority schools, as such, no
information can be provided, Further, M/o MA has also informed that requisite
information on the subject matter may be obtained from the State Government and
UTs, directly if required. Since, February, 2014, D/o SE&L has repeatedly requested
to SGs/UTs to provide inputs/information on the subject matter for fulfillment of an
assurance in stipulated time. But the information is still awaited from SGs/UTs.”

12, During oral evidence, the Secretary, Ministry of Education (Department of School
Education and Literacy) elucidated on the issue as under:-

“In this.regard, we have collected reports from 31 States and Union Territories. Now
only five States remain which include Maharashtra, Tamil Nadu, Odisha, Manipur
and Jharkhand. After receiving reports from these five States, we will take action till
June. We are holding video conferencing with the Secretaries of the States
regarding the Assurances which are pending with the State Governments. At the
time of sanctioning of their bu_dge’g we have also kept the condition that when you

come fo take the budget from the Central Government, you should also give this



information. Otherwise we keep sending reminders and there is a delay in getting

information from them.”

Observations/Recommendations

13. The Committee are concerned that the Assurance given in reply to USQ
No. 3805’ dated 20.03.2013 regarding "Linguistic Minbrit'y Schools' has not been
implemented even after a lapse of more than seven years even though the
matter pertains to compilation of some basic facts and figures. fhe Commitiee's
examination has révealed that as per Allocation of Business Rule, 1961, the
matter relating to linguistic minority pertains to the Ministry of Minority Affairs.
However, the Department of School Education and Literacy requested the
Ministry of Minoﬁty Affairs to provide inputs in the matter only in February 2014
j.e. after a delay of almost one year. Equally perturbing is that the Ministry of
Minority Affairs responded after one year and four months in June 2015
informin'g that the requisite information may be obtained from the State/UT
Governments directly. The Department has stated that it has repeatedly been

requesting the State/UT Governments to provide inputs/information on the

- subject but has got such information from 31 States/UTs only and the

information from remaining five States/UTs is still awaited despite various
efforts. The €Committee feeb that the Department ought to have made more
concerted gfforts to obtain the information from States/UTs. In view of the
practical difficulties being faced by the Ministry in the fulfillment of Assurances

wherein other Ministries / Departments / State Governments /UTs are involved,

_ the Committee feel that such cases need to be monitored/reviewed at higher

8



levels. The Committee now expect the Ministry to accord utmost priority to the
matter and make vigorous efforts in co-ordination with all concerned so that the

pending Assurance is implemented without further delay.

B.  Vacancy of Teachers

14. In'reply to USQ No. 133 dated 18.07.2016 regardlng 'Vacancy of Teachers'
(Appendrx—XIII), it was infer-alia stated that the report of the Committee constituted under
the Chairmanship of Shri N. Gopalaswami, Chancellor, Rashtriya Sanskrit \/:dyapeetha inter-

alia containing the following recommendations had been sent to NCERT for appropriate
action. '

“(i)  National Council of Educational Research and Training (NCERT) may collect
data of the number of sanctioned posts of teachers in every State, number of posts
filled and the number of vacant posts in éll the Government schools, Aided schools
and Privafe schools.

(i) NCERT may prepare a status report of the Text Books of all the classes of all
the States on the following issues: When were the existing Text Books of Sanskrit
prepared? How many times these Text Books were revised and when they were last
revised? What are the innovative designs included during the last revision?

(iii) NCERT and SCERTs may ensure that free tutorials for all Sanskrit text books
are available online. This will help the students of Sanskrit to utilise the oniine
resource as well in understanding their course contents and Sanskrit language in a
constructive and encouraging environment.”

15.  In their Status Note furnished in January 20620, the Ministry apprised the position
regarding implementation of the Assurance as under:



16.

"t was observed that the statement that ‘the report of the Committee has been sent
to NCERT for appropriate action” may not constitute an assurance as no assurance
was given that recommendation made by the N. GopalasWami Committee would be
implemented by NCERT within a specified time period. The Report of the Committee
was recommendatory in nature and the recommendations made by the Committee
were not binding on the Government. The recommendations made by _the
Committee relating to NCERT were to be examined by the Coundil and only such
recommendations as are found feasible could be implemented. This being a long -
drawn affair no time limit could be specified as o how and when the

recommendations of the Committee would be examined and implemented by the

NCERT.”

During oral evidence, the Secretary, Ministry of Education (Department of School

Education and Literacy) deposed before the Committee with regard to the Assurancé as

under:

17.

“The reply was that the Report of the Gopalaswami Committee has been sent to
NCERT. In this regard, we have given details that the request for deletion has been
made because there was no specific point. The Sanskrit Report was to be sent to
NCERT and it was sent but it did not mention any specific action. If need be, we can

teli what work was done in Sanskrit.”

On being asked about the work done in Sanskrit, the representative of the NCERT

apprised the Committee during evidence as under:.

10



‘With your permission I would like to say that NCERT has done a Iot of work in
Sanskrit. Particularly, we make text book of Sanskrit from class six to class twelve..
- It has also digitized and made digital copies of it in e-Pathshala provided in mobile
app portal for children and teachers. This report was taken into consideration of
NCERT. In this regard, we have done two research studies in almost all the States,
Secohdly, how Sanskrit is taught in all the States of our country? Except only four
States Nagaland, Meghafaya, Mizoram and Lakshadweep, Sanskrit is taught at
different levels in the remaining States. Almost all States exe;uisitely take part in it A
State like Maharashtra has also made considerable online material in Sanskrit. The
Quick Response Code is given in the books of NCERT and in the books of
Maharashtra in Sanskrit. Other resources, such as audio and video lectures, have
also been included in the books. We continue to interact with the remaining States.
Recently, a training program for 42 lakh teachers across the country has been gqing
on. The plan of NCERT is that an online Sanskrit course will be made and it will be
run online. NCERT carries out regular training programs for Sanskrit teachers. Our
Ianguage department has two Sanskrit facuity and both are professors, Professor

Tripathi is also present here We are constantly working on Sanskrit and will

continue to do so.

Observations/Recommendations

18. The Committee note that the subject matter of the Assurance relates to
taking apprdpriate action on three issues pertaining to NCERT - (i) vacancy of

teachers in the Government Schools, Aided Schools and Private Schools; (ii)

1



Status Report of the Sanskrit Text Books; and (iii) ensuring the online resources
of Sanskrit study material available across the country as recommended by the
Gopalaswami Committee. The Ministry submitted that the recommendations
made by the Gopalaswami Committee relating to NCERT were to be examined
by the Council and only such recommendations as are found feasible could be
implemented. The Committee observe that the lack of teachers in all types of
schools has adversely impacted the standard and quality of teaching in every
State/ UT and the Government needs to have the requisite data in this regard for
taking appropriate remedial measures. Further, inadequate availability of
Sanskrit Text Books and online Sanskrit study materials in today’s age of
advanced IT and instant communication is pushing this classical language of
national pr:ide into oblivion. The Department needs to take appropriate
decisions and actions in these matters. The Committee desire that recruitment
process should start well in advance before the posts of teachers hecome vacant
so that there is no gap between retirement of superannuated teachers and
induction of new teachers. Being the nodal authority for the entire country so
far as school education sector is concerned, the Department must also take
proactive steps to expedite the filling up of the existing vacancies. Further, the
Department need to ensure that there is adequate availability of Sanskrit Text
Books, free tutorials for all Sanskrit text books and free online Sanskrit
Resourcés which can be accessed by schools and otﬁer institutions as well. 'I"he
Committee would like the Department to take all necessary steps in

coordination with all concerned on priority to impiement the Assurance in the

12
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national interest and lay the requisite Implementation Report in the House
expeditiously.

II1. Iniplementation Reports

19.  As per the Statement of the Ministry of Parliamentary Affairs, Implementation
Reports in respect of the following 11 Assurances have since been laid on the Table of the

House on the dates as mentioned against each:

.SLNo | Sl.No. in the SQ/USQ No. dated Date of
Table (Para - | Implementation
No. 4) =

). 1S No.4 General  Discussion  dated 31.07.2009 16.09.2020
regarding *Motion for Consideration of Right
of Children to Free and  Compuisory
Education Bill’,

(ii). | Sl No.9 USQ No. 5923 dated 29.04.2015 regarding 20.09.2020
‘Sarva Shiksha Abhiyaan’,

(iii). | Sl. No. 10 USQ No. 5971 dated 29.04.201€ regarding 20.09.2020
‘Appropriation of Funds’,

(iv). | SI. No. 12 SQ  No. 301  dated 21.12.2015 16.09.2020
(Supplementary by Shri C.R. Chaudhary,
M.P.) regarding ‘National Talent Search
Examination’.

(). 1'Sl.No. 14 ™ SQ No. 63 dated 21119618 (Supplementary | 16.09.2030
by Smt. Geetha Kothapalli, M,P.) regarding
‘Basic Infrastructure in Schools',

(vi). | Sl. No, 15 SQ No. 62 dated 21.11.2016 (Sup;:ilementary 16.09.2020
by Smt. Geetha Kothapalli, M.P.) regarding
‘Basic Infrastructure in Schools’,

(vi)- | SI. No. 16~ 'SQ No. 62 dated 21119014 (Supplementary 16.09.2020
by Shri C.K. Sangma, M.P.} regarding ‘Basic
Infrastructure in Schools’.

13



(viii). | Sl. No. 17 SQ No. 62 dated 21.11.2016 (Supplementary 16.09.2020
by Shri Ajay (Teni} Misra, M.P.) regarding
‘Basic Infrastructure in Schools’,

(ix). | Sl. No. 18 USQ No. 3003 dated 05.12.2016 regarding 16.09.2020
: ‘Modernisation of Madarsas’.

(x). | Sl. No. 19 USQ No. 3156 dated 05.12.2016 regarding 16.09.2020
‘Ranking of States’.

(xi). | Sl No. 20 USQ No. 3218 dated 05.12.2016 regarding 16.09.2020
*‘School Education Quality Index’,

NEW DELHI; RAJENDRA AGRAWAL,
0% February, 2021 CHAIRPERSON,
Magha/9 , 1942 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES
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(f)  the details thereof?

A PPM M= f
2 R LOK SABHA

UNSTARRED QUESTION NO. 1310
T(_) BE ANSWERED ON 21.08.2007
. SRAVANA 3, 1929 (SAKA)

Affiliation of Indian and Internatmnal Sehoo]s

1310. SHRI VIJOY KRISHNA:

will the Minister of HUMAN RESOURCE DEVELOPMENT
AN mmrrr s 5= be pleased to state:

(8)  whether the Government has set up a Committes to suggest a pohcy regarding
affiliation of Indian and International schools based in the country to foreign boards
and to permit foreign teachers;

(®)  ifso, the details thereof;

() . the recommendations made by the Committee;

(d.)"- the reaction of the Government thereto;

(&)  whether there is any policy decision taken about settmg up mtemanonal schools inthe

country and affiliation of schools in Indla to forcxgn boards and

ANSWER

MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SMT. D. PURANDESWARY) _

wm-rrﬁmﬂmm 7 I H4Y
o (et . gedead)

(a) to (f): A committee consnstmg of reprcscntatlves of Mmlstry of Home Aﬂ‘alrs,

-Mlmsi:ry of Extemal Aﬁ‘alrs, Association of Indlan Umversmes (AIU), Council of Board of .-

School Education (COBSE), National Council of Educational Research & Trammg
(NCERT), Central Board of Sccondary Educa‘aon (CBSE) and emment educationists, was

. constituted by thc Mmlstry of Human Resource Development in February, 2006 to suggest a -
~ policy, mtcr-alia, rcgardmg settmg up of schools affiliated to foreign boards in India and

appomtment of foreign teachers in such schools, The main recommendations of the
Comm1ttee relate to- desngnatlon of a school as “Intematlonal” school, affiliation to forelgn'

Boards, need to have respect for values relating to Indlan culture, secularism, dlverSIty and

* tolerance of d1fferences as enshrined in Indian Const:tutlon and appointment of foreign .

'taachcrs The recommendatmns are under consideration of the Government,

—

PR : o /
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., fecommendations are under consideration of the, Government. -

A_PP%%{;E |

LOK SABHA | | |

' UNSTARRED QUESTION No, 432
TO BE ANSWERED ON 21.10.2008

© ASVINA 29, 1939 (SAKA)

'Int'erpationa-l Schools

432 SHRINIKHIL KUMAR: | |
Will the Minister of HUMAN R_ESOURCE_ DEVELOPMENT
Herq Wﬂ'ﬂ ﬁ’ﬁsm iﬁﬁ be pIéased to state:

(a) whether the Go_vemmént has recently decided to put strict norms in place for regulating tﬁe
functioning of international schools in the countiy; '

(b) = .ifso, the details of the new policy guidelines issu_éd in this regard;

(¢)  whether the ftxnctioning of iﬁtémaﬁonal schools would have any impact on other reputed
national schools; and . . _ .

(d)  ifso, the rezictibn of the Government thereto?

. ANSWER
BdiNISTER OF STATE IN THE

MINISTRY OF HUMAN RESOURCE DEVELOPMENT
. " (SHRIM.A.A. FATMI) - -

(ﬁﬁmaﬁ-ﬁmmﬁ?ﬁ)

(2) to (d) A committee consisting of representatives. of Ministry of Home Affairs, Ministry of

External Affairs, Assoc_iation_ of Indian Uni\{.crsities (AIU), Council of Board of School Education. .
(COBSE), National Courncit of Educational Research & Training (NCERT), Central Board of -

Secondary Education (CBSE) and eminent educétionists, was constituted by the Ministry of Human
. Resource Development in February, 2006 to suggest 2 policy; inter-ali, rcg_arding'setting up of schools

affiliated to foreign boards in India: and appointment of foreign teachers in such schools. The
recommsndations of the Committee, inter-alia, relate to designation of a school as “International®

school, affiliation 1o foreign Boards, permissible limit for appointment of foreign teachers, etc. The

T T Gty
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RIGHT OF CHILDREN TO FREE AND COMPULSORY
. EDUCATION BILL

1415 Hours -
. THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL
. SIIBAL) Ibegtomovc

“That the Bill to provide for free and compulsory education to all
children of the age of six to fourteen years, as passed by Rajya
Sabha, be taken into consideration.” :
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Terfrer aﬁl The pomt that I was trymg to make is that we have travelled though we
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have not travelled far enough, and the real j;)réﬁlem in our couritry today is not _' '
oﬁly the fact that only 64 per cent are educated. [ am talking about thls based on
the 2001 census. The new census of 2011 will .perhaﬁs show a jump of more than
10 per cent because if you look at the 1991 census, the jump was a]most 14 per
cent. So, by the time. we get the 2011 figures, hopefully the national average w1ll
be More. than 74 t6 75 per cent. So, we cannot p0351bly be satlsﬁed with these
numbers We must ensure that all chlldren in our country get educatlon of an
appropnate quality becausc today 11.' isnota questlon of knowing how- to read and
write, It is the questlon ultimately of usmg your educational skills or the skilis that -
you develop in the course of your education to compete with the rest of the world
ah'd— -to'get'jobs aﬂci'.oijlpprtuhitiés in cmpl-dy‘ment.. LT R
~ (f2/1420/krr/mkg) |
So, we thought and the UPA Govemmcnt was always commltted to the fatt o
that we must bring about a Bill in. which we provide for free and compulsory
education for children between the age of 6 and 14. .
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[.do believe that lhlb Wl“ receive the support of every political Party in this

" House, every hon, Member of this Housc becausc this has nothmg to do w:th

politics. Education is bomelhlng which is mtcgraléd with the futuré of this country
In the 21* century the assets that are most valuable ‘are not physical assets but
intellectual assets. The creativity of the human mlnd prowdcs that intellectual

asset which forms the weallh of the country. Any 1mpcd1mcnt in the crcatlon of

that wualth | bL]lch. is anti- national. We must do- -everything at the ]cvel of the
~ Central Govcmmcnl and the State Govemmcnls to. move forward as quickly as

possible, to ensurc that we create an environment in which children between 6 to -

14 get quahty_ cducation, %29 ¥ g = w1 f5 W T D T Y, A s @

T g Ay TR N v @ A R & @ AR @ v o R TE e & ol
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It is with this in mind that the UPA Government considered - 1 thank the

hon. Prime Minisler of India and I thank Mrs. Gandhi - that this was, as far as we .

are concerned, a matter of national mportance and I thank them both for. carrying

lhlb agcnda f't)rward and here 1 stand loday before you for the passing of thns Blll

in tl'us House.
I will just mention two-three things. This Bill is not just abeut getting

children to school. This is a Bill which talks about providing qizalily education.
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waﬂ?mﬂmmmﬂﬁmadﬁwﬁﬁﬁthm Bill is called Rjghtof
' C‘hiidrcn to Free and Lompulsory Fducation Biil. Whal does this mean'? 1t means ‘.
, lhal it is free for the chlldrcn and compulsory for the SLate It is very important to |
understand that, A child between the age of 6 years and 14 years is entitled as of
r1ght and now it is a constitutional rlght 10 receive that educatlon free of cost and
it is an obligation and a compulsnon on the Government, both. the State
Government and the Central Government, to provadc that education to that child.
. The Lompulsmn is not with the parcnts, it is with the State. T his dlslmctlon ought
to be fully appreciated. '
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along with our children into the 21* Century and provide them with the foundation
of quality cducahon, we will take on board your sugpestions and we will move

along logcther with the State Government, to cnsurc that India rises to the level of

our ckpcclalzons ‘The world is looking upon India in the hope that we would meet

out nanonal aspirations, and provide our thldn.n with opportumhes t0 MOove on (o .. __
LO"G{,L and bcyond [ am saying lhlS bccausc at the moment-only 12 children --

out of every 100 children that pass out of school -- reach college. 88 o= o
q@ﬁﬁﬂﬁ%&&?ﬂmoﬁﬂs&aﬁmﬁﬂﬁ@a’lﬁ%%ﬁﬁﬁmmﬁ%?
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GEil aﬁ‘! RES FIR WY s0 that we geta critical mass of young children who move
into higher educalion. sﬂm@@mﬁ Rt @ A Rma'ﬁ'aﬁﬁmaﬂ?%% - S ‘
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] faﬂﬂ'cﬁ #1 Thank you very much.
| - (cnds).

[P e ———

MR. DE EPUTY- SP&AKI‘R Motion moved: o T E—

“That lhc Bill to provide for free and compulsory cducahon to all
children of the age of six to fourtecn years, 43 pdssed by Rajya -
Sabha, be taken into consndcralnon
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UNSTARRED QUESTION No. 983
TO BE ANSWERED ON25.11.2009

AGRAHAYANA 4, 1931 (SAKA)
Internaﬁltjlial'Schools o

983. SHRISS, RAMASUBgy.
- ‘SHRIN. CHALUVARAY A SWAMY:.

- (c) "'Qheth'er the huge foeg are being charg’ed byi nterationa] scﬁools; -

(d)  if g, whether the Governmen has any PToposal fo regylate and streamline the
functioning and course content of these schools; - S

{e) if so, the details t.he_reof; and -

-(® " ifno the reasons therefor?

ANSWER -

‘ o VUNISTER OF STATE [y THE _ |
- MINISTRY OF HUMAN RESOURCE DEVELOPMENT .
"~ (SMT, D.PURANDESWARD),. -




~ ?ﬁ . : . '_ ' Apputdm -
GOVERNMENT OF INDIA

. MIN ISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION AND LITERACY

e

- LOK SABHA :
UNSTARRED QUESTION No.1823
TO BE ANSWERED ON 04 08. 2010

Reguiatlon of Iutemanonal School

1823, SHRI ANANDRAO ADSUL: .

: SHRI DHARMENDRA YADAY:
SHRI GAIANAND.BABAR: -
SHRIN. CHALUVARAYA SWAMY:

- Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(&) whether the Union Govermnent has decided to regulate mternatlonal schools in India
and to consider a system of registration for them .

(b} if 5o, the details thereof;
{c} whether any decision has béen arrived amongst the stakeholders in this regard;
(d)  ifso,the details'thereof;

(e) whether there is no clear cut pol1cy on affihahon to foreign boards or appomtment of
: y _fore1gn teachers to these schools; an

'. (D ifso, the reasons therefor? _ _
' AN SWER -
MINISTER OF STATE INTHE

MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SMT. D. PURANDESWARI)

(a) t0 o A pelicy on regulatlon of schools afﬁhated to fore1gn boards and appomtment
D —

___—_'_‘—!—\—.__
- of forelgn teachers 18 presently under consideration,




APPMM -~ Nr,
- GOVERNMENT OF INDIA | '

MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF scHoOL EDUCATION & LITERACY

_ LOKsABHA
UNSTARRED QUESTION NO.464
TO BE ANSWERED ON 27.02.2013

Registration of Internationa Schools

T464. SHRI BADRI'RAM JAKHAR:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Union Governme
international schools in india and is
registration;

nt has taken a decision to regulate the |
considering to set Up a mechanism for their

(b) if so, the State-wise details the reof;

{c) whether the stakeholders in th’is-regard have taken any decision;

-(d) if so, the detai'ls thereof;

" (e) Wh_eth-er there is no clear cut policy with regard to their affiliation w

S—

. ith foreign
boards or the appointment of foreign teachers in these schools: and
(f} if s0, the reasons therefor? _ .
: | ANSWER _ )
M!NISTER OF STATE IN THE MINISTRY OF HUMAN RESIOU_RCE DEVELOPMENT
' . (DR. SHASHI THAROOR) . :

(aJto(f): A policy on the regulati"_on of international schools affiliated with foreign
boards and on the appointment of foreign teachers in. such schools, is at present

under the consideration of the Ministry of Human Resource Development

- {MHRD). .

- .




GOVERNMENT OF INDIA
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION & LITERACY

LOK SABHA |
UNSTARRED.QUESTION NO. 3807 |
TO BE ANSWERED ON 20, 03.2013

Lingu:stlc Mlnonty Schools

3807. SHRI NARAHARI MAHATO:
SHRI NR!PENDRA NATH ROY: -

Wl” the Minister of HUMAN RESQURCE DEVELOPMENT be pleased to state:

{a) the total number of linguistic mmorlty schools in the country including West
Bengal;

(b) the total number of such schools given Centra! Grants-in-aid in West Bengal
during the last three years and the teacher student ratio therein;

(c) whether the teacher-stude nt ratio is sufﬁcaent in these schools; and

( () |f not the steps taken/belng taken by the Government in this regard?

ANSWER | |
MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
| (DR. SHASHI THAROOR) - ,

(a)to(d) The mformatlon sought is being collected

nd will be laid on the Table of
the House — ' |

EETTT




GOVERNMENT OF INDIA -
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
| DEPARTMENT OF SCHOOL EDUCATION & LITERACY

LOK SABHA
UNSTARRED QUESTION NO. 5923
- TO BE ANSWERED ON 29.4.2015

Sarva Shiksha Abhiyaan

+5923. SHRI LAXIMAN’ GILUWA

« SHRI RAM TAHAL CHOUDHARY

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to. state

{a) whether cages of the msmanagemmt and irregularities/corruption taking place'

regarding the grants given to the NGOs under the. Sarva Shiksha Abhiyan have |
come to the notice of the Government;

() if so, the details thereof during the last three yéars a.nd the action taken by the

Gcrvemment thereon;

{c) whether any mechamsm to monitor the actnrmes of these NGOs has been put in

place;

(d} if so, the details thereof and

{e} if not, the reaction of the Government thereto and the correctwe steps taken by

the Govem.ment in ﬂ'us regard?

ANSWER '
MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SMT SMRITI ZUBIN IRANI)

(a) & (b): During the last three years complaints against two Non Governmental
Oganisations (NGO) namely; M/s Katha, New Delhi in 2012 and M/ s Sabrang

_ Trust, Mumbai in 2014 of mis-utilisation of Government funds given under

_ Chartered Accountant annually,

Innovative and Experimental Education (I&E) scheme, were recéived. A two
member Committee had enquired the allegations against M/s Katha, New Dethi

.and found nothing adverse against the NGO, A three member Inquiry Committee

has been constituted on 18.02.2015 to Ei_gg_l_r_e_mto the allegatmne mad_'“g‘aﬁlst
M/s Sabrang Trust, Mumbal

(c) to (e}: The scheme provides for funding for only 2 years maximum and after one

year for a Joint Evaluation Team (JET).of Ministty of Human Resource
Development (MHRD)} consisting. of a Central & Grant-in-Aid member, a
representative of State’ Government concerned and a represen{:atwe of the Ministry
to visit- the NGO project and to submit a report.on the progress of the project.
Apart from this the NGO. has to submmit audited accounts duly certxﬁed by

Fkdkk o



(a MINISTRY OF

(r S GOVERNMENT OF INDIA

HUMAN RESOURCE DEVELOPMENT

DEPARTMENT OF s'cH_oox, EDUCATION & LITERACY

. LOK SABHA

UNSTARRED QUESTION NO. 5971

D

- -Tq_gz'ANswEREn_ ON 29.4.2015

A'ﬁ_prqpriafion of Funds
S971.. SHRI JYOTIRADITYA M. SCINDIA:

Will the Minister of HUMAN RESOURCE DEVELOPMENT he ple

(a) whether the Union Government has decide

to investigate charges

Shiksha Abhiyan (SSA) .
- [b) if so; the details of complaints received. by the

NGOs who have embe
{¢) the time by which the

to the Government; and

_(d) the other steps the Government ﬁroposcs to take to en
the utilisation of funds by NGOs under SSA?

MINISTER OF

ased to state: -
d to set up an inquiry committee
of fund appropriation by ‘some NGOs under the Sarva -

4
3

Union Government against
zzled funds under the S8A; :

inquiry committee has been asked to submit jtg report

Sure transparency in

" ANSWER -
HUMAN RESOURCE DEVELOPMENT

(SMT. SMRITI ZUBIN IRANI)

ant amounting o Ks.

» Mumbai with a direction to submit a report within two months, -

—-_—

The proposal of an Noﬁ-vaerﬁmental Orga.m'satipn (NGQ), if found fit, is approved for

Development (MHRD) consisting of a GIAC member

tral Grant-in-Aid Committee (GIAC) only for two years

cased only after receiving
of Ministry of Human Resource

Government concerned and a representative of the Ministry.  Apart from this the NGO
has to submit annual audited accounts, duly certified by a Chartered Accountant. -
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So, my humble subm15310n 18 that on the part of the Govemment officials it

is & humiliation to the whole House, and it is disrespect to the hon. Pn me Minister

also. So, | beg this from you on behalf of all the MPs that there should be adequate

“funds provided for the SAGY Scheme. There is lack of caordination. There should

be more coordmated efforts between the Govemment agencies, Departments and
the PSUs. We are not begging for CSR, bat it is to fulfil the prmmses that we have
made to the people.’ We are bound by that because the hon. Prime Minister, has
dec!ared that scheme. So I hope that you may be pleased o gwe directions to the

concerned Government officials through the Mmlste.rs that this will be taken care
of. Thark you, Madam.

HON. SPEAKER Shri P.X. Biju, Shri M.B. Rajesh Shn Bhairon Prasad Mishra, :

Shri C.N. Jayadeva.n Shri P.P, Chaudhary and Adv, Joice George are permltted to

) assoc:ate with the issue raised by Dr. A. Sampath.
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I | GOVERNMENT OF INDIA
L | MINISTRY OF HUMAN RESOURCE DEVELOPMENT
s DEPARTMENT OF SCHOOL EDUCATION & LITERACY

LOK SABHA
STARRED QUESTION NO. 301
TO BE ANSWERED ON 21.12.2015

INationhl-Talent Search Examination
*301, SHRI NAGENDRA KUMAR' PRADHAN:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleascd 1o state:

(a) whether the Govemment 1dent1ﬁes and recognises students with high intellect and academic

talent and prowdes scholarships under the National Talcnt Search (NTS) Scheme in the °
country

{b) if so, the details thereof and the salient features of the scheme along with the number of

scholarsh‘lps awarded under the scheme for the last three years and the current year, State/UT- -
Wwise;

' (c) the extent to which the Government has been abie to nurfure scientific temper amongst
students, as aresult of this scholarship scheme;

(d) whether the Government has any proposal to set up Model Science Labs in the country and
if so, the dctalls thereof, StatchT-wmc and

(e) the detalls of finds allocated, released and expenditure incurred on settmg up of such labs
durmg the above period, StaterT—wxse‘7

ANSWER
MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SMT. SMRITI ZUBIN IRANT)

(a) to (e) A stetement is laid on the table of the House,

FhkEx -
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STATEMENT REFERRED TO IN REPLY TO PARTS (2). TO'(¢) 'OF THE Lok
PABHA STARRED QUESTION NO: 301 ASKED BY SHRI NAGENDRA

KUMAR
PRADHAN REGARDING NATIONAL TALENT SEARCH EXAN[[NATION, DUE
FOR ANSWER ON 21.12.2015. :

(@) & () Yes, Madam. The National Talent Search (NTS) Scheme is a.prestigious schoo]

level scho‘l,ars_hip scheme, which_'aims at idenﬁﬁcatibﬁ of talented students and awarding them
scholarship to pursue their further studie '

s and to nurture their talent. The salient features of the
scheme are as under: ' |

. .Evéry year about 1000 scholarships are awarded, _

. Stl_idcnts who' are studying in Class X in any recognized school In the couniry are
eligible to appear in the NTS examination. - '

* " Talented students are identified through two- tier examination process. NTS Stage-one
is conducted by States and Union Territories, which is a screening exam. There is quota
carmarked for all the States/ UTs. The state quota is computed on the basis of the

student’s enrolment at secondary level with a mirimum of 10 for Union Territory and
25 for a State, ' ‘ '

* Only the students selected by the States/UTs on the basis of their scregning examination
are eligible to appear in the stage-Il examination.

& NTS Stage II examination is conducted by the Naticnal Council of Educational
~ Research & Training (NCERT)

* There is a provision of reservation for Scheduled Caste (SC) and Scheduled Tribe (ST)
candidates based on national norms of 15 percent and 7.5 percent, respectively. There is
also provision of 3 percent reservation for physically challenged students.

s The sohblarship is provided at the following rates from the year 2014-15 :
Scholarship of Rs. 1250/- per month for classes XI & XIL

Scholarship of Rs. 2000/~ per month for under graduate and post graduate programmes.

Amount of scholarship for Ph.D in accordance with University Grants Commission
{(UGCY norms. ' -

B The awardees studying Sciences, Social Sciences, Humanities, Lang_uages, Commerce,
‘Vocational Studies and Fine Aris are eligible to receive scholarship upto Ph.D. level,
whereas the awardees studying professional courses in medicine, en gineering,

technology, management and law, are eligible to receive the scholarship upto second
~ degree level. - : B ‘



o In order t0 ‘nurture the talent of these young scholars over the years, NCERT, in -

collaboration with institutes of high repute such as Indian Institutes of Technology’
(ITs), Indian Institutes of Science Education and Research (TISERs), National
Institutes of Technology (NITs), Taia Institute of Social Seiences (T188S), Indian
Institute of Science (I1Sc), Regional Institutes of Education (RIEs) conducts one-time
nurturance programme (face to face mode) for awardees. The nurturance programroe
mainly focuses on providing awareness and opportunities to the awardees to gxcel in

the academic area of their interest _by way of exposing them to different areds of
~ knowledge. ' :

The State/UT wise details of number of scholarships awarded under the Scheme for the
last 3 vears and the current year are at Annexure-1. - '

(69 Though development of scientific temper is -expected to be indirzct outcome of this
~ Scheme, the extent of the same has not been measured or quantified so far.

(d)  The Central Government has launched the Rashirfya Avishkar- Abhiyan (RAA), 2
convergent framework across Sarva Shiksha Abhiyan(SSA), Rashtriya Madbyamik Shiksha
Abhiyan (RMSA) and Higher Education, which aims to encourage children towards learning
Science and Mathematics and to develop a sense of curiosity and interest in inside and outside
classroom activities related to Science and Mathematics. One of the interventions under RAA
is strengthening of school Science and Mathematics laboratories. The RAA framework
provides for strengthening of School Science laboratories based on set standards.

() In 2015-16, under RMSA, Rs. 10826.57 lakh has been approved under the initiative for
various activities including training of science and mathematics teachers, organization of
- science exhibitions at District, State and National level, special teaching for leaming
enhancement, provision of Maths and Science kits and excursion trips to science museums etc.
The State wise approval for Rashtriya Avishkar Abhiyan under RMSA is at Annexure- 1L
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‘ ANNEXURE.I
STATE/UT WISE DETAILS OF NUMBER OF SCHOLARSHIPS AWARDED
UNDER THE SCHEME FOR THE LAST 3 YEARS AND THE CURRENT YEAR

. State/UT 2012 2012 2013 2014 | 2015
No ' (Additional) ' {eurrent
_ oo year)
1 _ | Arunechal Pradesh 2 0 2 2] T
P4 Asgam ~ 5 & 9 - 7 1
3" | Manipur 1 0 i 1] 0]
4 Meghalays 1. 0 2 0 0
5 Mizoram 1 0 1 2: 0
6 | Ndgaland - - 0 0 0 -0 Q|-
7 Sikkim 0 0 0 4] .0
8 | Tripura . 4 0 2 2 1
9 Andaman & Nicobar Ig, 0 o 0 i 0
|10 T Bihar . 28 2 36 30 o1
11 | Jharkliand 18 4 26 13 23|
12 | Odisha 49 3 30 45 46 |
13 | WestBengal 20 3 22 15 22 |
. 14 | Chandigarh 7 1 9 8 11
15 | Delhi . 42 2] 40 35 52
16 | Jammu & Kashmir 0 i 3 4 0
17 | Haryana 47 E} 32 44 42 |
18 | Himachal Pradesh 3 1 4 9 6
.19 | Punjab 38 5 46 30 36
20 | Rajasthan 118 6 126 88 137
2% | Utiar Pradesh 59 13 99 87 72
22 | Uttarakhand ' & 1 7 2 10
23 | Chhattisgarh ' 20 1 31 18 18
24 Daman & Diu 0 0 0 0 ¢
23 | Dadra & Nagar Havel] | - 0 0 ] 0 o
26 | Goa 3 0 3 5 0
- 27 | Gujarat 33 3 3 8 21
28 | Madhya Pradesh - 36 | 2 91 66 57
.29 | Maharashtra 174 3 126 | 122 7 103 |
30 | Andhra Pradesh 141 . 11 109 48 - 12
31 Karnataks o i 4 64 . 76 )
32 | Kerala 28 2 36 45 32
33 . | Lakshadweep _ 0 0 0 R R
34 | Puducherry 1 0 3 .0 0
-35 | Tamil Nadu - 37 2 76 41 29
36 Telengana - 0 0 | 37
37 | Abroad 1 1 0 C2
: Total ' 1000 734 1040* - 844 857

- # Additional 73 schotarships were provided in response to the directions received
through 99™ Meeting of NCERT Executive Committee held on 3 December 2013.
These scholarships were awatded in the year 2014 and were given from due date.

* Number is more than {hc_approvcd number of scholarships (i 2.1000) as scholarship

is provided to al} the candidates who are placed on the same cut off of marks (Tie
cases) ' ‘ . o
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- ANNEXURE-IL

BUDGET APPROVED FOR FOCUS ON SCIENCE AND MATHS UNDER RMSA
| DURING 2015-16 .
T S. ‘ States/Uts - \ Budget approved
| No. - : : ' (Rs. in Lakh)
‘ ANDAMAN & NICOBAR . \ |
11 [ISLANDS" . © 2476
| 2 | ANDHRA PRADESH l 438.69 |
™3 | ARUNACHAL PRADESH 1 5836 |
P ASSAM . ' - 1933.45 |
5 |BIHAR " . - 63143
[ 6 [ CHANDIGARH | 0.00
7 | CHHATTISGARH 600.93
| 8| DADRA & NAGAR HAVELI 74
9 | DAMAN & DIU | - 1.26
10- | DELHI i} 10668 |
Pl GOA | \
| 12 | GUIARAT |
113 | HARYANA |
rm HIMACHAL PRADESH B 145.27 |
15 ' TAMMU & KASHMIR \ 2062 |
16 | THARKHAND |
17 | KARNATAKA ]
13 | KERALA [
19 | LAKSHADWEEP B
20 | MADHYA PRADESH
[ 21 | MAHARASHTRA
[ 22 | MANIPUR
[ 23 | MEGHALAYA 52.14
.| 24 | MIZORAM 51.82
25 | NAGALAND 9.06
|26 | ORISSA 13632
27 | PUDUCHERRY 40.2
| 28 | PUNIAB 291.94
[ 29 | RAJASTHAN 974.69
30 | SIKKIM 344
31 | TAMIL NADU 1553.82
32 | TELANGANA 000
| 33 | TRIPURA. - 280.-81J
| 34 | UTTAR PRADESH - j 316.95 |
[ 35 | UTTRAKHAND, ’ 150.04 | -
I 36 | WEST BENGAL l 26004 |
[ | Total" |

| 10826.@
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Since Independence when the Government of Indig started ﬁint:tioning, itis

. very good thing that lakhs of talented students arel_ there from the world., ..

(Interruptions) * o
HON. SPEAKER: ‘What is it?

Miﬁistry.... (Im‘eré*uprz'om) ,
AT Steme ¢ dfay ¥ 12 T I BT ¥ o)
' . (TTE™) _ |
SHRI- NAGENDRA KUMAR FRADHAN (SAMBALPUR): My particular
question in this context is this, ‘The answer specifically mentions that there is a

provision of reservation for Scheduled Castes, Scheduled Tribeg and physically

| been passed til} today?. .. (Interruptioﬁs) _

SHRIMATI SMRITI ZUBIN IRANL: Madam Speaker. it ic true that there is
reservation of NTS Sch_olai'ship for tho

se in the Scheduled Castes, Scheduled
Tribes and physically challenged sector. |

N SRR wyavE Rty (gm):maﬂ'eﬂam,_ﬁ?laﬁréeﬁwmﬁ?ﬁq%
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... (Ee)

'SI—[RIMATI SMRITI ZUBIN IRANIL: The hon Member is- extremely correct in

saying that there is reservahon needed for the OBC students. ThlS suggestion of
the hon. Member can be put forth to the NCERT. That is all 1 have to say on this
' partlcular issue. o
1 efref wee R (o) + o TR, mg@rmﬁra-%wﬁw'wﬁ
il (o)

A S : e, aﬂﬁﬂé’rw"rﬁmﬁ?ﬁ“&ﬁ ﬁffﬂmf&mm am%trr?ﬂ'é’fﬁl -

... ()
SHRI NAGENDRA KUMAR PRADHAN (SAIVIBALPU‘R) To get the correct
,answer from the Govcrnment of Indla I put this questlon Can Educatmn ‘going to
. be included in the WTO?
(bl/llOS/spr-Jr)
SHRIMATI SMRITI ZUBTN IRANI Madam, the hon. Member’s question goes

. beyond the gamut of this pamcular questmn as a supplementary My request to

him is that since I am the Minister for HRD and not Commerce, if he has any

questions pertaining 1o the_mestry of Commetce, he may ask at an approprlate
forum and at an appropri‘ate time. . (Inrérruprions) |
" HON. SPEAKER Shri Shn CR. Chaudhary.
... (Interruptions) _
HON. SPEAKER Please don t do this. Everyday, w1thout any issue, please don’t
do such things. Iwﬂl allow. L am not saying ‘no’.
(Inrerruprzons)
1105 q -
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" (Iﬁterrupﬁons)

HON. SPEAKER: Only question and answer would g0 on the record. _

o — o (Inrerruprions)... (Not recorded) | o
Vm‘fﬁaﬁ (AMR) + steasr weveay, F o o - IMYBT /TS PV I T4 AR )

WBeped! & now, social sciencés have also'becn inqluded...’é'w TR qgr S ﬁT%‘QI
@l 7w & Ry ot o T I, Tt st A ke e v &
ST Tt ¥ 2000 T S B A o A st e
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(Inrerruprzons)

HON. SPEAKER The House stands adjoumed to meet agam at 11.30 a m.

1111 hours

The Lok Sabha then aa’;ourned till thzrty minutes pasz‘ Eleven of the Cloc:k
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_ GOVERNMENT OF INDIA. .- .
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION & LITERACY
: "LOK SABHA -

UNSTARRED QUESTION NO.133 -
TO BE ANSWERED ON 18.07.2016

Vacaney of Teachers
133. SHRI G. HARI: ‘

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

() whether it is true’ that NCERT has been asked to collect ‘data of the number of
sanctioned posts of teachers in every State, number of posts filled and the number of posts
in all Government schools, aided schools and private schools and if 80, the details thereof;

(b) whether. it is also true that the Government has sought information from NCERT on

Sanskrit text books followed by all classes in different S_tatcé with special emphasis when
- they were prepared and revised; C

(c) whethet it is also true- that the Government has asked both NCERT and —SC,ERTS 0

- ensure that free tutorials for all Sanskrit text books: are: available Ionlin,é'and if so, the

- details thereof: and

(d) whether it is also true that this will belp students of Sanskrit to utilise the online

- resource as well as understanding their course content and Sanskrit in a constructive
environment? “ '

: ANSWER - ,
MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SHRI PRAKASH JAVADEKAR)

(a) to (c) No, Madam. However, Government of India had constituted a Committee under
the Chairmanship of Shri N. Gopalaswami, Chancetlor, Rashtriya Sanskrit Vidyapeetha, -
Tirupati to suggest a long term vision and road map for the development of Sanskrit. The -

- Committee has, inter-alia, recommended the following; '

LTSS . e — T = T .

(i) National Council of Educational Research and Training (NCERT) may collect

data of the number of sanctioned posts of teachers in évery stafe, number of posts

fitled and the number of vacant posts in all the Government éch_ools, Aided schools

and Private schools,

(i) NCERT may prepare a status report of the Text Books_'of all the classes of all
the States on the following issues: When were the existing Text Books of Sanskrit

prepared? How many times these Text Books were revised and when they were last N

. revised? What are the innovative designs included during the last revision?

. (if) - NCERT and SCERTS may ensure that free tutorials for al Sanskrit text books

‘are available online. This will help the students of Sanskrit to utilise the online

Tesource as well in understanding their course contents and Sanskrit language in a

- - constructive and ericouraging environment.

o

Appesathi~ XTI

"f'he report of tﬁe Cdmmitt_ee ‘has' b'eeﬁ' sent to NCERT for appropriate action, / -



understanding their courss contents an
encouraging environment.

(d) The Committee has observed that making available free tutorials for all Sanskrit text
- boolks online would help the students of Sanskrit to utilize the online resource as well in

d Sanskrit language in a constructive and
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. GOVERNMENT OF INDIA
, MINISTRY OF HUMAN RESOURCE DEVELOPMENT
"DEPARTMENT OF SCHO OL EDUCATION AND LITERACY

LOK SABHA
STARRED QUESTION NO. 62
" TO BE ANSWERED ON 21" NOVEMBER, 2016
_ ~ Basic Infrastructure in Schools
"62.  SHRIMATI KOTHAPALLI GEETHA:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@)  whether there is lack of basic infrastructure and staff in the Government and private schools
and if so, the details thereof; -

b) whether some students are reportedly studying in porta cab in-like classrooms with
, portedly studying in p
prefabricated structures and tin roofs in the Government schools in some States and if so, the
details thereof and the reasons therefor; :

(c) * whether the Government has assessed the total number of students in each school and
i availability of the infrastructure,'fnrer-alfa, furniture, desks, etc., in schools, if so, the details
. thereof, State/UT-wise and if not, the reasons therefor;

(d)  whether the Government proposes to take action against schools devoid of the infrastructure
~ and teaching staff and if so; the details thereof and if not, the reasons therefor; and

'(e) " the funds sanctioned/released/spent for the above-mentioned purposes, during each of the last
- three years and the current year, State/UT-wise and year-wise? '

ANSWER

MINISTER OF HUMAN RESOURCE DEVELOPMENT
- (SHRI PRAKASH JAVADEKAR)

(a) to.'(e) A statement is laid on the Table of the House.




-level as per la

REPLY TO PART (3} TO (¢) OF LOK SABHA STARRED

STATEMENT REFERRED TO IN
2016 REGARDING BASIC INFRASTRUCTURE IN

QUESTION NO. 62 FOR 21.1L

' _ SCHOOLS ASKED BY SHRIMATI KOTHAPALLI GEETHA.

(@) Yes, Madarri. |

T g

Details on shortage of basic infrastructure in govemment and private schools at elementary

test Unified District Information System for Education tU-DISE) data are as under: -

Level . Di'inking - | Boundary . )
, Water : Ramp Wall Playground Library

| Number of | - : _ :
Schools 37,236 647,601 | 4,42,637 | = 485,190 1,60,929
lacking '
facilities
Percentage .
of Schools | 3.46% 60.13% | 41.10% 45.05% 14.94%
lacking
facilities
Number of :
Schools - 1 2,10,260 32,205 55,766 60,092 -
lacking :

facilities
Percentage
of Schools | 000, | 7845% | 12.02% 20.81% 22.42%
lacking _ o :
facilities

Government

Private

- About 13.58 crere children in 11.08 lakh government schools have access to gender

segregated toilets. Under Swachh Vidyalaya initiative, 4,17,796 toilets were constructed in 2,61,400

elementary and secondary govemment schools in a period of one year from 15.8.2014 to 15.8.2015,

thus ensuring that every government schoo! has separate functjonal toilets for girls and boys. States

and UTs have been instructed to ensure that all the schools in respective State/UT, including those

under the non-Government sector (private, aided schools etc.) should have provision for separate

toilets for boys and girls; and safe and adequate' drinking water facilities to all children, in accordance

with the norms under Ri ght of Children to Free and _Compuls;:rry Education (RTE) Act, 2009.

There are 51,81,7-91 sanctioned posts of teachers, out of which 42,’?4,206 teachers are in-

%) at elementary Ievél under State and Sarva Shiksha Abhiyan -

position and 9,07;585 vacancies (17.51
re-1. There are 24.87 lakh t_eachers n

(SSA) as on 31.3.2016. Siate/UT-wise details are at Annexu

private schools at elementary level.




Details on shortage of basic infrastructure and staff in govemnment and private schools at
secondary level are at Annexure—IJ.

(b): . Status of Porta Cabiri/Prc-Fabricated Structures Sanctioned under SSA s as under:

L. "c‘ﬁﬂ?‘?*‘——hﬁ-——-_______h________ﬁ
£ .Isg.ar 2007-08 _ 48 (500 seater Porta 41? QOO sea;ter _
' Cabin Schools) | +ortaCabm .|
S : ; Schools)
R e TR
' 40 (500 seater Porta 40 (500 sea_ter
2010-11 _ i - Porta Cabin
i Cabin Schools). - -
Schools)
2016-17 113 Pre-Fab ACRs . Yet to be started

2. | Rajasthan 2007-08 111 Pre-Fab ACRs : S G

_ ‘(c) & fd): The Central Government supports State Governments and UT Administrations for
creation and augmentation of infrastructural faciiities in govenunent-elementary and sécéﬁdary
schools under Sarva Shiksha Abhiyan (SSA) and Rashtriya Madhyamik Shiksha Abhiyan (RMSA)

programmes. The requirement of infrastructural facilities in schools are worked out every year by

Since the inception of SSA in 2001 till 30.6.2016, 3.64 lakh new e]emcntar_y schools,
construction of 3.12 lakh school buildings, and 18.72 lakh additional classrooms, 2.41 lakh clri.riking
water facilities, 10.34 lakh school toilets and 19.48 lakh teac;her_posts have been sanctioned to States
and UTs. Out of which 3.59 lakh new e.lementary schools have been opened, construction of 2.90
lakh school buildings and 17.48 lakh additio-nal classrooms have been completed, 2.30 lakh drinking

- water facilities have been. provided and 9.61 lakh school toilets constructed, and 15.74 lakh teachers

have been recruited. _
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The Unified District Information System for Education (UDISE) captures data on various .5

(

educational indicators including enrolment of students in schools. The total number of students in

_each school is availeble under UDISE. As per U—DISE 2014-15, detaﬂs of enrolment of students and

nurber of schools StaterT -wise are at Anneme—III

The recrmtment and service conditions of

teachers are primarily in the demam of State GovemmentstT Administrations. The Central

. Government provides assistance tO ‘State Govemments!UTs
appropriate

Government 111

for additional teachers to maintain

Pupll Teacher Ratic as per the requxrements of the States/UTs. Further, the Central

vanous meetings, Staie Education Secretaries conference, Joint Review Missions

(JRM) advises States/UTs on timely teacher recruitment and deployment All States and UTs have

been requested to work expedmously on filling up vacancies and organizing regular annual teacher

recruitment to ensure that sufficient teachm g strength is available in each and every school.

As per Sarva Shiksha Abhiyan norms assistance for farniture is provided to States & UTs for

upper primary classes only. The availability of infrastructure and furniture is-given below:

.

Percentage of schools with furniture for students -

Upper primary Sec-tioﬂ

lflementary School Primary Only
| Government ~48.50% 71.85% |
| Private ©82.95% §4.54% |

Source U DISE, 2015-16 (provnslonal)

| Elementary School Drinking Boundary
, : = d ib
Water Ramp Wall Play_groun_ Library
Number of . _ _ .
schools having 10,39,758 | 4,29,393 6,34,357 5,01,804 9,16,065
facilities ’
Government
Percentage of _ _
schools having 06.54% 39.87% | 58.90% 54.95% 85.06%
facilities ' J
Number of .
schools having 2,68;013 57,754 -2,35,809 2,12,248 2,07,922
) facilities”
Private
: Percentage of ' : .
schools baving 100.00% _ 21.55% 87.98% 79.19% 77.58%
facilities J

To improve the’ infrastructure and the teaching staff facility at secondary level, the Rashtriya

Madhyarmk Shiksha Abhiyan (RMSA) Scheme was launched i year 2009'with an aim 1o

universalize access to secondary schools by providing a secondary school within a reasonable

distance (5 kilometer) of every habitation, improving quality of education tthngh makmcr all

secondary schiols confo rm to prescribed norms and also threu gh removal of gender, Semo-eeonomlc ‘

Uy
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¢ ! t/ "

?:l'" % ( : &Zhd disability barriers. The Scheme presently covers opening of new Govern

ment Sécondary schools .
(classes IX-X) and strengthening of existing secondary schools run by the State Government and
local bodicg. Till date, under the Scheme 12394 new schools and strengthening of 37382 existing
- schools have been approved and post of 120284 teachers including teachers for new schools and

additional teachers for existing schools have been approved.

The details of available infrastructure and enrolment in secondary schools as per U-DISE,
2015-16 is at Annexure-IV (), (b) and (c). : ey

(e): State and UT-wise details of approved outlay, central share release and expenditure reported -
by States and UTs on the approved activities covering infrastructure and quality initiative including
teacher’s salary etc. under SSA and RMSA programmes during the last three years and thg current

Year are at Anne:_mre —V (a) and (b).

R
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ANNEXURE-L

' ANNEXURE REFERRED TO IN REPLY TO PART (a).OF LOK SABHA STARRED QUESTION NO. 62 TO
BE ANSWERED ON 215" NOYEMBER, 2016 ASKED BY SHRIMATI KO’I'HAPALLI GEETHA REGARD[NG

BASIC INFRASTRUCTURE IN SCHOOLS

" Siatement showing status on Teachers (sanctloned, wbrking, vacancies) ' : .
under State & SSA as on 31.03.2016 -

_ : Sanctioned Post _ Working ’ l Vacanciess " }.‘
| st [T e | | 2 | S| T | o \”“ﬂ
; 1 g‘;:;;gj‘;sﬁn i 3557 \ 206 \ 3763 l 204'\ 157 | 3361 \ 353 \ '
2 | Andhra Pradesh | 122926 u4213T14713ﬂ 103458 | 24213 | 127671 [ 1oaes | 0 | 19468
3| Arunachal Pradesh | 6163 7342 | 13505 | 6163 | 6559 | 12722 | o | 783 t 78
4 | Assam 156005 | 45686 | 201691 | 129700 | 32469 | 162169 {26305 | 13217 | 39522
5 | Bihar 00407 | 402042 | 592539 | 110494 | 278305 | 388889 | 80003 | 12 3647 | 203650.}-
6 | Chandigarh 3950 1390 5340 | 3072 LmJe | atos | 878 | 3 1232
7 | Chhattisgarh | 189019 J_52946 241965 | 147288 | 51577 | 198865 | 41731 | 1369 43100
8 g:_izi&mg” \ \ \ 1804 \ ?891841 \ 1630 \ \ 14
5 |Daman&Din___ | 483 s | oL | 483 | sz | 0 | 5o | %%
10 | Delhi | 50081 | 6541 | se622 | 41352 l 1133 42490T 3725 | 5403 | 14132 |
1| Goa — [ ss7a | 119 5753 | s574 | 179 1 5753 0 [ c | o |
12 | Gujarat | 172032 | 53688 | 225720 | 151230 | dgg40 | 200879 | 2
13 | Haryanz 56655 | 13435 | 70090 | 46545 | 11614 | 58159 A j
| Himachal Pradesh | 44022 | 5556 | 49578 [ 41206 | 5556 | 46852 l l
Tomrn & Kashoir | 57830 | 43471 | 101301 | 48135 ~ 21333 | 89468 | |
Tharkhand G952z | 122678 | 192200 | 46346 72061 | 118407 ]
Karnataka 204035 | 20057 | 233092 | 189332 242?44\713606 l
18 | Kerala - 123457 | 2925 | 126382 | 123457 1542 | 124999 '
19 | Lakshadweep g9 | 40 | 739 | 649 32 681
20 - | Madnya Pradésh | 184171 | 178928 | 363099 | 154876 | 144372 | 299248
21 | Maharashira . 286696 | 15387 | 302083 [ 272839 | 15387 | 288226
| 22| Manipur ] Tsso1 | 3235 | lsses | 15591 | 2871 | 18462
73 | Meghalaya oo15 | 1408 | 22623 | 9215 | 12535 | 21750
24 | Mizoram 1_0230 o228 | 12508 | 9180 | 2193 11373
25 | Nagaland | 13504 | 3464 | 16968 | 13504 | 3147 16651
26 | Odisha [ 136669 | 92337 | 229008 136660 | 92337 | 229006
27 | Puducherry 3876 13 3889 | 3353 12 3365 | 523 | | 524 |
28 | Punjab s1azs | 14050 | 95513 | 62512 | 10661 73173 | 18911 | 3429 | 22340
29 | Rajasthan 51392 | 122024 | 283416 | 137217 | 108677 745804 | 24175 | 13347 | 37522
30 | Sikkim 7206 563 7769 | 7206 | 563 7769 0 0 0
31 | Tamil Nadu Toieas | 35001 [ 163649 | 112943 | 35001 147044 | 15705 | 0 | 15705
32 | Telangana g320 | w277 | o7s07 | 70181 | 14277 gads3 | 13049 | 0 | 13049
33 | Tripura R0 | 6070 | 34300 | 27194 | 5808 | 33002 1036 | 262 | 1298
o UnarPradesh | 336543 | 423355 | 759898 | 213931 371301 | 585232 | 122612 | 52054 17466?J
35 | Uttarakhand —iaa | 10000 | 46053 | 32295 | 6082 | 38577 | 12849 4827 | 7676 | -
36 . | West Bengal 253890 | 200970 | 454860 | 222249 | 146776 | 369025 31641 | 54194 | 85835
- Total 13233075 | 1948718 | 5181791 | 2699522 | 1574684 4274206 | 533551 | 374034 | 907585

Source: AWP&R 2016-17



' ANNEXURE REFERRED TO IN REPL
BY SHRIMATI KOTHAPALLI GEE

Y TO PART (a) OF LOK SABHA STARRED QUE
THA REGARDING BASIC INFRASTRUCTURE IN

STION NO. 62 TO BE ANSWERED ON 2157
SCHOOLS , _ , - :

¢ s

Percentage of Secondary Schools having lack of infrastructure facilities in Govt. and Pyt. schools .

Anngxure—II

St:; te Name

% ofsec_onclary s-clmols' not
having electricity

% of secondary schools
not having drinking

% of secondary schools
not having library

% of secondary schools
not having Integrated

% of secondary schools
not having Furniture

water facilities facilities Science Laboratories (desldtable) for Studt_e_nfs

Government Private ; Governmeﬁt Private | Government’ Privnt‘e Government | Private | Government Prjvate_

I | ANDAMAN & 0 0 0 0 0 0 59 25 3 0
NICOBAR ISLANDS ' . 0
2 | ANDHRA PRADESH 2 3 3 0 5 77| 64 sl Atk

3 [ ARUNACHAL 17 1 0 2 13 29 25 4 6

PRADESH iy

4 | ASSAM 7 - 43 5 10 23 45 82 88 1 13
5 | BIHAR - 42 44 2 4 10 14 67 54 14 137

6 | CHANDIGARH 0 0 0 18 21 2 0

7 | CHHATTISGARH 5 2 0 47 30 16 9

8 | DADRA & NAGAR 0 0 0 0 58 10 0 10
HAVELI : 8
9 | DAMAN & DIU 0 0 0 0 0 31 30 0 L0,
10 |DELAI 0 0 0 0 0 32 20 1 L
11| GOA 2 0 2 0 6 13 6 3 ki
12 | GUIARAT I} 0 0 0 30 12 70 45 18 6 |

13 | HARYANA 0 0 0 0l 0 = 26 -27 24 =
14 | HIMACHAL PRADESH 0 0 0 0 1 3 65 3] 20 5"

15 | JAMMU & KASHMIR 24 7 3 0 16 3 58 22 16 -3
16 | JHARKHAND 54 28 q 5 7 14 61 46 21 S8
17 | KARNATAKA 2 =~ ) 1 3 77 53 6 T
18 | KERALA 0 1 0 0 2 54 28 0 i

19 | LAKSHADWEEDP 0 ' 0 71 7

20 | MADHYA PRADESH 35 ~ 6 3 0 12 3 58 35 39 21 |

P i
ek

e

NOVEMBER, 2016 ASKED ~ & ’—\

Loty




‘5. ' State Name | % of secondary schools not "~ %% of secondary schools “/W % ul'secbndary.sch;)ols % of secondary schools
NOQ. : javing electricity not having drinling not having library not having Integrated _gof having Furniture
3 _ ' water facilities _ facilities Science Laborafories | (desk/table) for Studenfs |
1
* .
) ~ | Government Private Government Private Governmmw Government—| Private | Government Pr'i\.vaté
31 | MAHARASHTRA _ it 3 0 o 5| 3] 39 2 7 7
27| MANIPUR - 9 10 T a0 15 a2 40 5 5
~ 55 T MBEGHALAYA 3 36 6 251 3T 7. 30| 89 3 7
54 | MIZORAM 12 6 3 g 77| 68 49 86 5 4|
75 | NAGALAND ' 20 6. 16 5 43| .27 83 48 2 i
26 | ODISHA ~ 19 38 0 1 AE 85| 19 7 3
77 | PUDUCHERRY [( 0 0 0 o o] ¢ 43 28 0 |
35 | PUNIAB 0 0 ool 9] 3 76| 30 3 7.
35 | RAJASTHAN 9 8 2 ot 7 i3 751 58 32 7|
T30 | SIKKIM 0 0 0 ST & 3 41 16 6 3
31 | TAMIL NADU 0 0 0 0 1 0 .58 26 13
32 | TELENGANA 2 ’f 3t T8 5] 9 83 67 10 7].
73 | TRIPURA 16 4 2 T 40| 2 70 64 2 el
34 | UTTAR PRADESH 38 20 5 0 41 22| &2 . 48 20 el
35 | GTTARAKHAND 6] 2 3 D 9 3 15 31 21 rag
36 W 2 73 0 0 r is 78 - 72 1 71
' INDIA 12 9 ey ) it ) 6| . 9

" “Souree: UDISE 2015-16
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o ANNEXURE-II (Contd..) -
ANNEXURE REFERRED TO IN REPLY TO PART (2) OF LOK SABHA STARRED QUESTION No, ¢ TO
BE ANSWERED ON 21°" NOVEMBER, 2016 ASKED By SHRIMATI KOTHAPAL

R
& 7

2 LI GEETHA REGARDING
BASIC INFRASTRUCTURE IN SCHOOLS
{1 Govt. Secondary Schools (Class 9ﬁf & 10™); Sanctioned, In-Position and Vacant Teaching Posts
S.NO. " States/UTs ay Teacher - | In-Position Vacant | % Vacant Teaching Posts |
; - Sanctioned :
! | Andaman & Nicobar Islands 80y 793 S e
2 Andhra Pradesh : 61793 | . 56737 5056 . 8.18
3 "Arunachal Pradesh o : NA _ LBl NA - " NA
4 [ Assam = =S NA | 41557 NA " NA
_ 5 | Bihar_ - 47622 30437 17185 36.09
6 . | Chandigarh NA NA NA NA
7 .| Chhattisgarh _ 24210 17194 | 7016 28.98
8 Dadra & Nagar Havel; 360 290 70 19.44
9 | Daman & Diu 267 162 5 1.87 ==
10 _ [ Delni 15110 13772 | 1338 : 8.86
11 "| Goa NA NA NA NA
12 [ Gujarat - 2392 1669 | 803 33.57
13 " [ Haryana 18135 - 17288 847 4.67
14" | Himachal Pradesh 9461 9094 367  3.88
15 | Jammu and Kashmir 17772 13728 . | 4044 22.75
16 | Jharkhand - . : 22604 6391 16213 71.73
17 | Karnataka , 42915 38360 4555 10.61
18 | Kerala 18471 17213 1258 6.81 =
19 | Lakshadweep 101 . 59 42 41.58
20 | Madhya Pradesh 52402 46813 5589 10.67
21 | Maharashtra 9016 8706 187 2.07
22 | Manipur _ - 2832 . 2126 706 24.93
23 Meghalaya NA . NA || NA NA
24 | Mizoram i 1866 1866 0 0
25 | Nagaland . . NN NA NA . NA
%6 | Odista NA ~ NA NA NA
27 | Puducherry 1303 1149 154 11.82
28 | Punjab - 29187 25021 4205 14.4]
29" | Rajasthan | 68789 | 59000 9789 . 1423
30 [ Sikam : TNAL NA NA | NA
31 | Tamil Nadu 56355 - 52345 4,010 7:12
32 Telangana . 43746 40602 3144 7.19
.33 | Tripura 6371 4195 2176 34.15
34 | Uttar Pradesh ' 14187 7093 7094 50.00
35 | Uttarakhand 18850 15507 3343 17.73
36| West Bengal 5877 | 4537 | 3340 57
= : Total 644826 584981 [ 102575 15.91 .

Source: AWP&B-2016-1 7, Model Table-12




ANNEXURE-HT

ANNEXURE REFERRED TO IN REPLY TO PART (c) & (d) OF LOK SABHA STARRED QUESTION NO. 62
; TO BE ANSWERED ON 217 NOVEMEBER, 2016 ASKED BY SHRIMATI KOTHAPA.LLI GEETHA

? REGARDING BASIC INFRASTRUCTURE IN SCHOOLS

Sehools and Enrolnent - 2014-15 at elementary level

g s : ajded schools | Schools Enrolment
schools schools schools -

_ 25| 410
| Andhra Pradesh 3368535 17875 | . 61915 | 5934396
3 | Arunachal Pradesh " 238730 56 | 14460 | 3903 | 325293
4 | Assam 50070 | spTs | 386 327608 | 65141 | 5853778
5 | Bihar , 1140 | 20266089 | 179 Ga756 | 19196 | 2133117
§ | Chandigath s 106491 7] 2842 |  197| 160743
7 | Chhattisgarh m T3a30217| - 395 63058 | 53299 | 4548680
s |D&NHaveli | 2P 42203 12 | 1775 | 30| 58197
i 9 | Daman & Diu A 15164 4 Ta2| 120 28157

e VT0AS 256 | l0as73| 5739 2991067

o634 | . 1478 | 196528
723845 | 4‘3638
T4z | . 21791 | 3953966

17956 | 958731

28543 | 1853046
8343748
|

TR, KT oty ,
S o PR AN A P AN b LA L

293343
972749
1687352

SR iR
oy
I
=
E
=
=
-l
[~
-y
L
o
=
=y
o
N

13 Kerala 4888 906499

: srmprrrrn N 7838
] - -
*; 20 | Madhya Pradesh RS 110324 | 142512 | 13502469
‘ 21 | Maharashtra e | ewsmas| 17765 | 6244875 97084 | 16172434
£ 72 | Manipur 3302 | | 194538 572 35910 4858 508056
17 y -
& 23 | Meghalaya _ 7755 372706 3500 731858 | 13175 | 756455
‘0 24| Mizoram 2278 112447 30 8463 | 3067 214175
£ 75 | Nagaiand 2259 169521 0 2963 354310
76 | Odisha 58573 5243023 4672 775053 | _ 68305 | 6386483
fa 27 | Pudicherry | - 428 50499 33 22256 722 171566
W 28 | Punjab 20741 2109774 469 7133086 | 29023 | 4021579
E\; 29 | Rajasthan £9947 | . 5940518 0 T 106254 | 12026202
P 30__| Sikkim 868 79990 3 1956 1274 | 110808
%) 31_ | Tamil Madu 37902 4160251 8397 1908149 57153 | 9252467
t 32 | Telangena 28822 2287381 778 Til6924 | 43839 | 4919190
33 | Tripura T 4326 | 485866 | 43 16498 agig | 577218
il 34 | Uttar Pradesh 160942 17096925 8915 7425101 | 243014 | 36838720
&5 35 | Uttarzkhand ' 17505 791443 538 G530 | 23665 | 1707457
36| West Bengal , 52444 11525326 a6 70013 | 93572 | 13015107
L All States 1080757 118973934 66695 15833111 | 1445807 | 197666909
Source . UDISEZ014-15 - .. : i ' '
5.
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.{ & ; : . ANNEXURE-1V (3)
L7 ANNEXURE REFERRED TO IN REPLY TO PARTS (c) & (d) OF LOK SABHA STARRED QUESTION NO. 62 TO BE

ANSWERED ON 2157 NOVEMEER, 2016 ASKED BY SHRIMATI KOTHAPALLX GEETHA REGARDING BA.
mFRAsTRUCTUREINSCHOOLS ) z _ i

Statement showing details of existing infrastructure and enrolment in secondary schaols

r : - Enrolment in Secondary Schools by Management : %?fseconda'ryschuolshaving

: : Furniture (desk/table) for Students

| SN, -. Eategﬂﬂ‘s Govt. E:;;:;e Pirivate . Govt, g;:; Private
1 A&N ISLANDS | 10774 469 875 .| .7 87 100 100
| 2 | ANDHRA PRADESH 774588 49534 449243 | 76 - 97 89
3 ?&AU;"E’:S%HAL 45355 2844 5469 - 96 1000 | o4
= ASSAM | 685025 97723 182892 99 98 87
5 .| BIHAR 12893843 48926 478658 86 - 100 87

6 " | CHANDIGARH 26530 1493 12229 98 - 100 100
7 CHHATTISGARH 769692 21773 198238 84 92 9]
8 D&N HAVEL] 10635 456 1839 - 100 100 90

9 " | DAMAN & DIU . 3572° 1249 1265 100 100 100
10 =1 DETRY . . - 454780 37074 199827 99 | W0 | g9
11" * | GOA 1 6898 42345 1424 < g 08 100
12 GUJARAT ; 117985 1138839 480801 82 96 94
13 HARYANA 387767 28658 462665 76 99 98

..l 14 | HIMACHAL PRADESH 188135 - 0 67762 80 0 95 |

1 s JAMMU & KASHMIR 212043 0 126306 84 0 97
16 | JHARKHAND 607269 | 49341 369183 79 _ 98 92
17 KARNATAKA 698173 " 553925 522166 94 98 90
18 | KERALA o 327388 559119 211742 98 100 3
19 LAKSHADWEEP . 2518 s 0 0 93 0 0

20 | MADHYA PRADESH 1618553 - 51297 907874 61 84 79
21 MAHARASHTRA 232253 2756122 692343 93 99 93
22 MANIPUR 19715 ° 4450 . 61405 95 97 95
.23 | MEGHALAYA _ 8134 | J0144 | 27218 |- o7 99 93
24 MIZORAM 19430 9964 12140 98 100 9
25 NAGALAND 20648 0 38567 08 0 99
26 ODISBA 746498 . | 372311 131816 | . 93 | 98 87
27 PUDUCHERRY ; 19374 6162 18698 100 100 99
28 PUNJAB . 484100 56619 | 346724 | o5 99 96

29 RAJASTHAN - 1156061 0 1175178 .66 0 83.
30 SIKKIM . 23713 668 2869 94 100 97

31 TAMIL NADU - 1103079 .| 602008 553007 87 ol oE % |

32 TELANGANA 557316 - 27300 473512 90 _ 98 93
33 TRIPURA 126456 7059 7666 -9 100 86
34 UTTAR PRADESH 291162 1725834 4801786 80 98 96
35 UTTARAKHAND 208335 57515 122763 79 . 95 ¢ 92
36 WEST BENGAL =~ 2532382 10485 216320 99 99 93
[ INDIA ~ 17390178 8391705 13363169 | 84 98 | 91
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ANNEXURE REFERRED TO IN REF
NOYEMBER,

ANSWERED ON 21%"

[NFRASTRUCTURE IN SCHOOLS

Percentage of Secondary Schools ha\rmg mfrestructur

LY TO PARTS (c) & (&) OF LOK
2016 ASKED BY

SABHA STARRED
KOTHAPALLL GEE

¢ facilities in Govi. and Pvi. schools

L]

ANNEXQRE IV {b)

QUESTION NO. 62 TO BE
THA REGARDING BASIC

8 _ State Neme %% of secundanr- "% of secondary % of secondary % of secondary 9% of secondary
NG ' ' : schools having sehools Tiaving sthools having Sibrary | schools having schools having
. efectricity drinldng water facility. Integrated Science .. Furniture
- facility ‘Lahoratory {desi/table) for
Students
Govt, Private Govt. I—E:Tte_r Govyt | Private | Private | Govt. Private
T [ ANDAMAN & NICOBAR: 100 100 100 100 100 \ 100 1 75 97 100
3 E;‘rg:gi PRADESH 98 37 571 100 . B T RS 75 59
3 l ARUNACHAL PRADESH 33 [ 97 100 58 87 n 5 96 .94
4 l ASSAM . 23 57 95 50 n 55 18 \ 12 l 99 ‘ gj
5 l BIHAR ‘ ] <6 98 96 90 | 26 33 l 44 . 36 l 87
5 | CHANDIGARH 100 100 l 100 l 100 . 100 100 82 ‘ 79 93 l 100
7 | CHHATTISGARH 83 o7 98 \ . 100 l 94 93 F[ 70 84 1 91
3 | DADRA &NAGAR 100 100 100 100 \ 2 \ 100 42_\ 99 100 ‘ eo
5 gm%;qemu 00 1% oo | 100 w0 &1 ) 70 T
10 1 DELHI mo‘ 100 100 100 100 100 63 ‘ 80 99 l 99
1 | GOA 98 100 58] . 100 99 94 87 \ 94 l 97 ‘ 100
12 | GUIARAT 99 100 100 100 70 ) 32 39 55 82 9
13 | HARYANA 100 100 100 100 100 98 74 73 76 98
13| HIMACHAL PRADESH 160 100 160 100 . 9% 98 35 69 20 95
5 T JAMMU & KASHMIR \ 76 CH] 97 00 84 97 42 78 g4 97
16 | JHARKHAND 46 T2 96 95 93 86 19 54 79 92
17 | KARNATAKA T 100 93 99 97 97 23 47 94 90
13 | KERALA 100 99 100 100 100 58 46 72 93 93
75 | CAKGRADWEE? 10 5T 10 Q0 0 G % 5 5 5
35 | MADHYA PRADE_.-SH 65 9 97 100 23 97 47 63 &1 79
71| MAHARASHTRA 93 57 100 100 95 97 61 T8 FE] 93
72 | MANIPUR ' 1 91 90 100 99 60 8 58 60 95 95
{13 ] MEGHALAY A . 97 64 D4 | N l 69 23 60 1 97 93
24 1 MIZORAM l 83 _94 %4 l 96 L"sa l 32 51 l 14 ‘ o8 l 96
rzs NAGALAND ] 30 94 Ba| 95 57 73 17 . 52 38 ] 99
36 | ODISHA l 8l 62 100 99 | 98 9 13 l 21 93 87
27 | PUDUCHERRY . ] 100 100 100 100 100 l 100 52 7 100 99
78 | PUNIAB 100 100 100 100 100 ‘ 97 74 70 95 56
39 | RAJASTHAN o1 92 o8 100 93 87 2 42 86 83
30| SIKKIM 00 100 w9 5 59 3 S BT
31| TAMIL NADU et 0| 100 100 9 T00 ) RN TR 5
32 | TELENGANA 93 97 97 100 95 o1 17 13 90 93
33, | TRIPURA 34 96 o8 99 60 78 l 30 36 %6 86
34 | -UTTAR PRADESH 62 &0 93 100 59 78 l 318 52 ‘ 80 96
35 | UTTARAKHAND 9% 56 97 100 9 95 55 si 79 52
36 | WEST BENGAL 98 o3 |- . 100 100 % | 85 | 72 28 99" 23
INDIA 38 "’WL_ 98 99 89 35 53 84 91

“Source: UDISE 2015-16
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( @ _ I ANNEXURE-IV (c)
£ Rwexure Rerergep 10 1y BR 201c e ARTS (c) & (d) OF LOK SABHA STARRED QUESTION NO. 62 T0 B -
INERACRED ON 217 NOVEMBER, 2016 ASKED BY SHRIMATI KOTHAPALLI GERTL REGARDING BASIC

INFRASTRUCTURE IN SCHOOLS .
Percentage of Sécnn dary Schools havin infrastructure facilities in Govt. aided schools
STl State Name % of % of Yo of © | % of secondary | % of secondary
No. : secondary secondary | secondary | schools having | schools having
‘ schools schools - schools Integrated | availability of
having having having Science Furniture ;
Electricity drinking toilet Laboratory (desk/table) for |
water _ facility facility ~ Students
! . facility it = 4
1 | A&NISLANDS 100 100 0 0 © 100
2 | ANDHRA PRADESH 96 100" 4 36, 57
3 | ARUNACHAL PRADESH . MO 100 0 87 100
4 [ASSAM % 37 87 59 1 5%
5 | BIHAR : e 93 9 7 6o - 100 |.
6 | CHANDIGARH ) ; 100 100 0 - 37 100
7 | CHHATTISGARH 96 | 100, 4 72 .92
8 | DADRA & NAGAR HAVELI ' 100 » . 108 - Q 100 100
9 |DAMAN&DIU ' 100 100 5 100 100
10 | DELET 100 100 5| 67 100
i1 | GOA : 100 100 9 .92 98
12 | GUTARAT 100 100: 0 62 9%
3 | HARYANA _ 100 100 : ) 80 99
14 [ HIMACHAL PRADESH i 100 100 | _ 100 100
15 | TAMMU & KASEMIR 100 100 | ) 100 100
16 | THARKHAND 70 97 20 64 98
17 | KARNATAKA : 99 99 1 : 37 98
18 | KERALA 100 . 100 0 71 100
19 | LAKSHADWEEP = 100 100 | . 100 100
20 | MADHYA PRADESH 88 100 12 73 84
21 | MAHARASHTRA 97 100 R 75 99
22 | MANIPUR 50 100 50| 23 7
23 | MEGHALAYA 7 O 21 % 99
24 | MIZORAM ™ ' s 60 12 11 100
25 | NAGALAND 100 100 | _ 100 . 100
26 | ODISHA 55 100 e 2 - 98
27 | PUDUCHERRY 100 100 0 83 | 100 |
28 | PUNJABR ! : 100 | . 34 ; 0 79 99
29 | RAJASTHAN 100 100 | _ 100 | 100
30 | SIKKIM . . 100 100 | . ol - 33 100
31 | TAMIL NADU 100 100 0 75 98
32 | TELENGANA 95 . 100 5 36 98
33 | TRIPURA ; 100 100 _ 0 21 100
34 | UTTAR PRADESH | 8| 100 il .5 58 |
35 | UTTARAKHAND T 91 96 9| 49 |
36 | WEST BENGAL : : 99 [ _ 100 1 3 ]
_ INDIA 91 98 9 o [ 98
- Source: UDISE 2015-16 '
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$ ANNEXURE REFERRED TO IN REPLY TO BART (¢) OF LOK SABHA STARRED QUESTION NO. 62 TO BE =
2 ANSWERED ON 21T NOYEMBER, 2016 ASKED BY SHRIMATI KOTHAPALLI GEETHA HEGARDBING BASIC
;’é

INFRASTRUCTURE IN SCHOOLS

- Statement showing State and UT-wise approved outlay, central share released and expenditure reporied by States and U™ ™**

under Sarva Shiksha Abhiyan programme during the lastthree years and the current year

. . . (2 _in lakh)
; 201314 ] TN . 2015-16 2016-17
' S : : ' - . - Central
si. | Nameofthe 1 omat | Erpendins Coamal | BRI Ceamal | Expendinze | share
Na. | Stame Ly | e | N Outay | gare | (ictudin Ag;i:id share (including Ap‘“rﬁ ;| Retease
pprov Release s;ﬁ‘:‘mf] \ Aparo . Release st’m slm_f) ; Release state share) proves (eson
: 9.11.20{6)
| Q:{":; 0834767 | 17471530 | 28130L5% | 286TISAT 15456668 | 22015196 21160815 | 66810.81 16105154 | . 26370049 | 1603459
2 ‘;::;::‘h‘“' soMB.8i | 1926185 | 2795LOL | 4157348 33607.83 | 3541742 3586d.48 | 18179.44 79271.33 38035.81 16399.64
3 | Assam - 160590.3¢ | 13182073 | 11171054 180927.56 | 9TIELIT | (5477939 16B215.67 | 100464.64 116527.23 16765216 | 53037.77
3 | Bibar eassLT7 | 261013.11 | 46451523 | 80215780 21633605 | 54998234 J3E714.8L | 25155733 | 57622594 066527.08 | 270638.44
3 | Chhatisgarh | .162588.34 7560554 | 140262.60 | 14626671 |  9I05M 17054010 71493428 | 62219.70 147751.68 2351L13) | 57269.75
§ | Gea 2451.12 (33357 | 212260 2577.08 131038 | . 230107 2423.75 81358 | - 15858l 2503.76 sea.lt
7 | Cujarat 137400.94 | 8035963 | 110874.10 | 14082083 TB476.48 | 12636705 19735978 | 6156382 18249343 25913502 | 7774050
F. Haryana qarTas | 3s0ss4z | easrra3 | 9330186 42110.65 | TTILIS 11205825 | 3450121 52916.29 \06238.33 | 18699.88
9 ‘;:3‘;‘;'{:“ 2150539 | Li#s3a0 | 1979995 | 2306325 1254730 | 2215743 | 34833347 12139.13 33526.67 68222 | 1282546
10 g;::n& iaLse | oggl4az | nimoss | 178530.32 5127651 | 68637.21 23719526 | 129980.55 182852.46 20625537 | 8327543
11| fharkhond 13024130 | 45010.70 3174233 | 19379450 | 7577513 | 13083003 16493030 | 5586331 §35991.04 |- 15865935 | 42347.08
12 | Kernawka 11821698 | 6337133 | 91639.05 133978.35 | 66213.52 | 10354641 154580.82 | 4175933 | 1963632 18789659 |  54495.50
<13 | Kerals wozohal | 20800.65 |  40560.00 | 43109.17 21844.02 | 2716426 4120040 |  12858.86 1583072 5274760 9049.01
14 ‘;::‘g: 36953547 | 0040836 | 342ETIIT | 4948952 140094.91 | 27547585 460633.51 | 160197.85 | 212603.60 522317.86 | 141450.86
15 | Makorshera | (4169335 | 6565363 10350001 | 143ora77 ] 5828854 11954519 | 157494.84 " 4122528 24734 46 1963333 | 60359.65
16 | Mamipur J955296 | 13093.93 | 2194180 | 328127 2146580 | 23629.08 3220278 | L8355.46 15031.94 17640.13 4405.31
17 | meghalaya 1007657 | 2034086 | 3234229 | 4063271 20404,50 | 2636872 2857245 | 16626.96 21003.75 4512444 | 15438.00
18 | izorn. 970249 | 10657.69 | 12842057 2104633 14739.69 | 1303436 2072349 9437.31 1438225 1962521 3706.31
19 .| Mapalnd | 21750 | Lssosoz | 1715136 | 2983427 1 036872 1535076 31401.22 8739.53 15543.30 30078.84 2600.00
20 | Odisha 159217.07 | 7i9s6.08 | 10839020 | 19232634 | - ce695.3t | womiss? | . 2327006 | 8208165 134883 34 2158807 | 60349.94
21 | Punjeb T3955.65 | 38323727 | 6429206 | 8835637 671598 | 6437334 08473.90 | 3000282  65592.85 105924,19 | 27086.98
72 | Rajastban 721781 | 24248870 | 35410045 | 48563395 24804155 | 42526103 502613.61 | 193462.09 425030.13 586663.06 | 164678.90
23 | Sikkim 505793 +195.08 4551.74 6057.8% 4526.13 4819.86 6120.57 405436 | 516387 6351.10 7848.89
24, | Tamil Nage 13794336 | 9682748 | |78341.42 | 19898749 135812.75 | 17834668 73391502 | 821173 141320.18 26560351 | 79143.30
25 | Telangana 9508292 | 8140683 | 104426.68 16573842 | 2177601 6330725 18537160 7500.00
26 | Tripum T0ZEe2 | 1599109 | 1908348 | 1307582 (980013 |  21BTE.04 2613495 | 1695697 1966741 3930332 | 1255395
27 | Untar Pendesh | 91783057 | 46663804 4871369 | 28204588 | 44986753 | 7801133 151395224 | S0543430 | 120572547 1 (90143629 | 430674.00
28 | Unarakhand a0478.97 | 7204351 | 3649a3l | 3is84.5% 12880.56 | 37138.60 sai73.09 | 2298840 | 3BL3LET £0859.27 | 25268.98
29 | WestBongal | 362860.28 | 15319642 Jsa6a8 | 476627.83 | 9724030 | 250940.93 42947985 | 8467941 170734 26 46234908 | 6935713
A&N I, 2qa - [ ' )
230 | tstens 1385.28 612.33 73346 103198 | . 147.20 609.12 895.45 35946 | . 89675 180766 | - 3§9.00
31 | Chandigarh 5803.19 3009.26 5179.60 £909.78 3893.53 £436.30 5968.24 352181 | 576769 §557.82 3273.90
1 a:j:?i"‘ N 192643 917.19 120073 1795.04 9L 1987.09 2141.03 59491 1654.87 33232 | 106099
. .g;‘l‘l‘“““‘ 433.30 145.54 36343 63370 2T 43456 603.55 78.3% - 3M0l 82927 100.00
34 | Delhi W600.30 | 832282 21177 | 20290.53 s2a 73 | 1243294 | 1920229 | 739380 | 1032859 12726.98 £944.90
33 | Lokshadwesy 290,59 0.00 183.84 29108 $8.83 443 83 382 [ 13987 . 23530 " 36648 100.00
36 | Pudacherry - 806,34 443.19 428.13 314.13 100,00 60762 | 76267 383.14 561,18 98185 152,59 -
Totol ATT74406 2473509.872 ;994752.29 S613726.43 403016.25 419058617 634129334 255001441 © o AZITIR.AE TAZ4503.12 1832160.‘!-.1

Noie: Expenditure shown above is against receipts from Central-release, State share release and other receipts.
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central share released and expenditu

re reported b

Y States and UTs under RIMSA

Note: Utilisation is against Government of India release, States Share release and other receipls,

programme during the last three Years and the current year -
: (Rs in Lakh)
2013-14 2014-15 201516 2016-17 (3 on 30 Oct, 2016)
51, ¢ : A
LT | o | e | ow | e [ [ o | e |
i ing share including share cludi
APPIOYEL | Retense sweshare) [ APproved | g state share). | APproved | Releme | cmtsshare) | Approved | TR gmzﬁj
] ANDAMAN AND ) =
NICOBAR 13649 0 85.7 25897 86.45 4707 (% 158.06 2726 | | a2 323,91 “15.60
ISLANDS
=IL=H
2 ANDHRA .
PRADESH ° 52394 .44 19869 39586.64 16158.{_}4 T497.42 4465758 26761.69 Insn 4323694 B5299,158 489528 505,52
3 ::fggs‘;“”- 1835.07 [ 2691.33 101436 137.57 142662 | sBesa6.| 362643 %8498 | ez3am 165.04 1959.24
4 | Assam 9513.42 062 833952 | 907500 | 1598106 1600533 | 3667403 | 1626168 30563.31 | 12253024 | rasoses 2640.19
TR dl
5 | BiHAR | 235766,08 6834 5820133 | 971941 | 1443450 4052585 | 1298038 | 3soror 26739.03 | 39571304 | 18eve3g 8917.33
6 | CHANDIGARH 108.29 n 9727 176.83 181,20 296,96 31639 11765 250,17 273.965 239,05 030
7 | CHEATTSGARH | 1102915 | 1sesaes 6080135 | 1641699 | 1901866 | 10941002 | 2015298 2917.78 4236135 | 6149768 | 1877741 20855,84
DADRA AND 5 ' ! )
4 mcﬁ avirs 921 3 235,07 25024 30,89 7739 w13 207.00 135,16 152,962 §717 1989
b R AND s |77 s 106.68 11247 144 88.51 21841 77.94 9.3 185289 9832 4513
10 | peten 1076.21 443 74552 | 312604 | 211407 | 210029 | 261005 | o529y 51505 | 558,149 1345.14- 143118
1t | coa 27024 104 176.06 865,66 323,15 29633 | 100911 229,15 428,13 122,364 33498 190.50
iz | GUIARAT 1233.7 o 808138 | 346001 |  9s00.80 1712870 | 1021486 | 1223820 1547010 | 32424209 | 1192030 10747.51
13 | HARYANA 2233954 7204 1475576 | 4034281 | (301876 1342572 | $2m473 | 773887 277123.69 55983 | 1369805 4096.36
i St 471297 21465 20565.65 | 1559428 |  3609.30 Haanss | 1334986 | 125207 | - oaise | asensen 18204.97 4184,15
13 ::':‘“;P";'N""Ia“a 216912 PS8 | 1943368 | 4054930 | 11s44ts | a2k | tzomise | seresy 253733 | sie27.808 0.00 Badg52
16 "|*THARKHAND 17169.03 11883 ss369 | 10m3sBt | 1112001 1110988 | 4758413 | 7753.08 3860514 | 31881011 | 1277310 28370
17 | KARNATAKA 13897.47 | 1288263 1836311 | 2006082 | 3038127 3482053 | 21701817 | 2006884 50775.43 | 32770384 | siasms 928601
18 | keraca 3669.33 ) 66423 | 753893 | 399103 616894 | 638852 | roneron 599196 | 9253948 958,50 21714
19 | LaksuaDWEEP EEED) 0 20,6 1632 212 0.00 23,72 9.79 19.11 30,501 420 0.00
Sl ot 315747 52455 sz | dasslas | 20107 | 51343 | 0963262 | 2834093 | assaas 1012304 | 2417559 | 2739230
21 | MAHARASHTRA 2759,93 768.13 16074 | ‘L29276 | 2asigs 4458414 | 2341537 | 2018033 982832 | s3s0517 | eseacy 968481
27 | MANIPUR 386797 | 401861 L R T S8 | 747236 | s003.41 625768 |  9T77.047 171017 3575
21 | MEGHALAYA 1651.55 140 29264 | 126087  sge2 974.40 269,28 40,08 16630 | 3238368 0.00 172162
24 | MIZORAM 402039 | 194444 559178 | 73t | 2s0nes 522690 | 2642m1 | 208048 368996 |  3206,693 1915.92 1306.48
35 | NAGALAND 409482 306 150258 | 133518 36358 73435 | U227 | s34z 367635 | 8332952 | 143641 294379
6 | ODISHA 12702,03 26553 80761.66 | 372166 | 201008 1909972 | 3243723 | 1987009 404949 | 35277883 | 1oosssz w3390 |
27 | PUDUCHERRY 23936 7166 180,01 410.85 15.43 930.02 259,58 152,56 2132 362.858 217.56 76.52
25 | PUNIAB 17859.66 9259 15049 | 1482738 | oe3mss 694461 | 19781.65] 448269 2891444 | 271935981 |  6ss2iz 736,53
29 | RAJASTHAN 24724 45 26714 1195448 | 2406061 | 3442136 C63T2I0 | 7947738 | 3712987 | 103399.68 | samioers | sanse 4024244
30 | SiKIv 11253 862 30819 | 135490 1181 182438 | 21529 16612 174450 | 3000682 73661 514,22
31| TamiL NADU 51083.24 35936 4583012 | 4133100 | 3338431 4396663 | 5852562 | 3147184 TSBTGIS | 63569365 | 443810 18971.00
32 | TELANGANA 0 1832750 | 946263 2759932 | 27753518 | 320008.10 383234 | 331793 | 25954 300m
1| TRIPURA 152191 136582 30359 | 412084 599.04 605444 12476 910.28 339026 | 10827399 | 138339 1002
o E;Iggsn 2241057 . 9680 2005982 | 1489261 | 4238y (525948 | 6768695 | 13150.00 I78TI.54 | sis1aars | 1menas 1435389
33 | UTTRAKHAND 13405.28 75716 1532204 | 1671216 | 382544 1478901 | 8983529 | 43077 1301712 | 28583362 | 10sen.1s 3930.00
36 | WESEBENGAL 0 76.52 1241 [ 1789517 | 1074370 21930 | 1081356 | 290930 2298734 | 28592736 | 102948 302869
Total 3847047 J03801.84 51033646 43‘5413.97 33897292 633326.14 ﬂfﬁﬂz.ﬂg 354582.02 T62251.58 100630436 254126.06 22663538
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(Q.62)
SHRIMATI KOTHAPALLI GEETHA (ARAKU) il you, Madam

Speaker, for giving me' this opportunity to speak on the education

facility and infrastructure available to the students studymg in rural

areas. [ thank the hon Minister for his elaborate repIy in this matter. . .

(Interruptions)

Even today, after two years of mplementatlon of’ the nght (e
Education Act, 95.2 per cent of schools are ye’c to get mfrastructure as
promised under the Right to Educatzon Act. I thaﬂk the hon. Minister
and the Umon Govemment for prowdmcr funds to Sarva Shiksha
Abhiyan, Rashtnya Madhyamik Shiksha Abhiyan as well as Beti
Bachao Be’u Padhao Scheme These all have very commendable :
features.... (Interruptions) |

Madam, I would hke to bring it to the notice of the hon. ].\/Luuster
that even today one of 10 schools has no drinking water facility. .
(Interruptions) There are no separate toilets for boys and girls in rura] -
areas because of which many students are dropping out from schools.
Moreover, the class rooms have been left unfinished. . (Im‘errupnons)
‘The Sarva Shiksha Abhlyan grant which is given by the Central

Govemment has been diverted by the States and the school bullchngs

are in a condemned state and are left unfinished. . .. (Interruptions)

I would like to know from the hon. Minister if there is any
scheme worked out to monitor the end usé of this fund which is given"
by, the Union Government (Inrerrupnons) We have also submitted

thls report through DISI—IA but no action has been initiated. How do




T oy,

fhe hon. Minister propose to monitor fhe end use of funds given to The

States? .. . (Interruptions)

g 21.11.2016'5:}&4&'1 _ * YJncorrected / Not ft r?ﬂbﬁchﬁon . _KJ/ ﬁ
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4 'SI—IRI PRAKASH ]AVADEK_AR We always ensure and do

: - continuous ionitoring of the end use of funds allotted for the ‘specitic
| . ‘ purpose But we would like to have more concrete sugges’uons as to
; | " how we momtor it more effectively. It is public money; it is the money
l of the poor people, Wthh is going for educating the poor students. . |
& (Interruptions) If that money is not put {0 _use_exac ctly in the same

fashmn which it is allotted for, itisa matter of great eoneem 1 Would

like to ensure that it wﬂl not happen (Intermpt:ons)

R

As far as drinking water fac111ty is conceméd 1et me tell you that
" it is not one out of thres but it is 3 per cent of schools, which do not
have drinking facilities. ... (Interruptions) '
(e1/1120/san-gg)
We have 14.5 lakh schools out of which only 37,000 schools are
left.y_gwill ensure that these seheols are pnma:rﬂy provided dnnkmg

water facilities. ... (Interruptions) .

i ar———

As far as the boundary wall is concerned, T appeal to the village
panchayats that they should come forward. Educahon is a community

‘service and it has to get community support, Therefore, why will gram.

m’ﬂ""‘ﬁﬁ%‘ﬁ:‘h‘u&u‘w—«rfﬂrisa&asamu T R RS R

panchayats not have erected the boundary walls"? It can be a wire mesh
and -cactus and squeeze We can make boundanes Vﬂlages can take

upon themselves this responsibility. . (Inrerruprzons) We will buﬂd '

'~ the ramp, but in making playgreunds ult1mate1y, it is the village. which

e ————T PO
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also needs to pamcrpate So, we want to u upgrade the i:ofr.astructure_.ag_

soonaspossrble : (Im‘ermptzons)

SHRIMATI KOTHAPALLI GEETHA (ARAKU): Madam, I thank the
hon. Minister for his reply. . (Inz‘ermpz‘zons)

There i 1s dearth of physrcal infrastructure Wh.lCh 18 adding to the

problem Many schools are. havmg teacher—student ratio of 1:30. There

is also a dire need to 1mprovrse the quality educatron In the rural areas:
So physical mfrastruo’rure 1S a major challenge and due to the lack of

. qualrry ediication, many students who have passed out graduatron are
today not’able to secure jobs. It is because the. educatron that they have
undergone was not quahty based. . .. (Interruptions)

e only way out to face this problem is digitization of
education. There are many proposals for introduction .of digita] ~
classrooms and smart classrooms by the Union Government, Does the ~
Govemment propose any scheme to drgrtrze‘? Basically with reference
to the trlbal and rural areas, does the Govemment evolve a scheme to

. digitize the classrooms and provide quality education to the children of -
rural and tribal areas? . (Inrerrupnons)

SHRI PRAKASH JAVADEKAR: As far as primary educatron .is

conoemed there is a L necessity of teacher—puprl contact, Therefore, we

are already preparing courses for digitization from 9™ class onwards,

but till 9 class also, there will be a component of drgrtrzatron which

will be spread all over the country . (Interruptions)

The issue 1s ‘that we are appomtmg teachers from Sarva Siksha

. Abhiyan. We sanctioned 19.48 lakh posts of teaoherslout of ‘which




ﬁl - 21.112016 :;W(e-m Uncomc%m for Publication

15.74 lakh teachers have been appointed. So, there is actually no dearth
of teachers. There are only 17 per cent. vaeanmes . What happens is that
dei;lo?ment of teachers in rural areas is not dene. People remain at
district places. "People try to remain at metro places, Therefore, in the
rural areas, we have one lakh schools which’ are one—te'aehe; schools.
This is really an agony. Therefore, we want proper deployment of

teachers. ... ([ nterruprzons)

Lastly, we had CABE meetmg where all States’ Education

“________W -
Ministers were there. We have shown. them how deployment is not

e

happening to rural a:ceas So, we have discussed elaborately HOW 0

e g

PR ow st
deploy teachers and how to ensure That somebody who has served m

b em ik e aom
P e e

the rural area will come 10 semi-urban area and then, how e will be

"~ come to urban area and subsequently ‘to metro Area. So, there w

1a o parmormEET

1ogleal traﬁefer pohcy That 1s What we have dlscussed

(Inferruptzons) _ ,
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u&m; SANGMA (TURA) Thank you, Madam. . (Im‘ermprzons)

The hon. Minister had just mentioned about teachers bemg put in all

different schools. . (Im‘ermprzons) Though the number of teachers
mlght be enough or at least, to some extent, might be covering a
'number of schools but the quality is an issue that i 1s of blg concern.

(Im‘errupnom) I want o gwe an example of my Constlmency

i @ 21112016 /P{LH - Uncomcredioe»for/PuEIicaﬁan _ 5

(Inrerngpnons) In Class 16" Metmc results, we have 4 pass percentage -
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- of only 25 per cent every year, and the main reason for this is that the

| eyt Yy et T Sy gk

education quality that is there at the grass- root / prunary level is very

low (Inz‘erruprzons) |
| My Question to the hon. Minister is this. ... (£ nterruptions) In my
 State, the Sarva Shiksha Abhiyan teachers who are supposed to get a
specific amount of salaxy has not been cleared yet. ... (Interruptions) It
has not been passed yet and the Government of Meghalaya 18 plamnng '
to reduce the amount. . .. (Interruptions) -
1s the Government contemplating on 1mpIOV11'lg the minimum
 salary of teachers throughout the country? (I-nrermpnons) Today,
teachers suffer as they are being paid Rs. 3,000, Rs. 4,000 or Rs. 5,000
per month, which is really unfair. . .. (Interruptions) 1 think that the
quality of education can go up only when we start takmg care of our
teachers. ... (Interruptions) Is the Government planmng to have a
minimum salary structure for - teachers throughout the country? s
(Interruptions) | | |
SHRI PRAKASH IAVADEKAR Madam, all over_ the country, all
those permanent teachers are getting salary based on the 6" Pay
. Commission’s recommendatwns and various States have adopted itin a |
different fashion as per thelr ﬁnanclal ability, but essentlally we are

giving grant as per the 6® Pay Commission’s recommendations.

(Interruptions) So; the salary of permanent teachers is not the issue. ...

R TR TS

(Im‘errupnons) The issue is of salary for those ad hoc teachers or those

5

T

who ate in the process to become permanent teachers. Every State has a

SF e

right to gwe them package and many States are’ gwmg Rs. 15 000
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whereas some States are givin’g Rs. 5,000. . (Im‘errupz‘zom) This
variation in salary has been discussed with all Education Ministers and

- We have asked them to- gwe maximum salary. . (Inrermprzons)
But the important question that the hon. Member has asked is
about the quallty of teaching. .. (Inrermpnom) Therefore let me make

one major announcement. . (Im‘errupnom) As rega.rds quality

outcomes, what the students must get in the 1%, 2™ or 3™ standard for

thaL Leammg Outcomes, we are gomg to make Rules as per.the Rules

N i

fp L

of nght 0 Education Act . (Interruptions) F or the last 10 years these
Rules for: Leammg Ou’ccomes WETE 10t mac . ... (Inter

i s bt st - ———__:5 I
we are gomg to mal{e 1t (Inz‘errupz‘zom) We are in the final stage and

e .,
—

very soon we will have the Rules. . .. (Interruptions) So, deﬁmtely

—— e e
there will be Learning Outeon_les everybody will know what quality
should be expec:ted and that Wﬂl be the aecountablllty of the teachers

—

5 [ SO
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.. (Interruptions) S e ed
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HON. SPEAKER: Now, next Question. Q. No. 63.
'I__{_un“war Bharatendr;i Singh -- not present.
Shri Mobhite Patil Vijaysinh Shanicarrao -- not present.
Now, Mr. Minister may please reply. e
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GOVERNMENT OF INDIA
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION AND LITERACY

LOK SABHA

UNSTARRED QUESTION NO. 3003
TO BE ANSWERED ON 5.12.201¢

Modernization of Madarsas

3003. SHRI RAJENDRA AGRAWAL : SHRI SIRAJUDDIN AIMAL: -

(B f so, the steps taken/proposed to be taken by the Government to provide modern
: education and teach Maths, Social Studies, Hindi, Arabic,. Persian and English
languages in Madarsas; . " .

(c) the total number of Madarsas modernized under the Madarsas Modernization Scheme
~inthe country, State/UT-wise, including in UP; ' -

(d) the total amount of mone

Y spent by the Governme
madarsas in the country,

State/UT-wise specifically in Up;
(e) the share of money spent for various in

frastructural purposes like toilets, computers,
rooms etc, in Madarsas: and '

(f) whether the Government has dir
Certificates recognized by the s
certificates and'if so, the reaction

ANSWER

. MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT

(SHRI UPENDRA KUSHWAHA)

(@) No Madarﬁ.

(c) & (d) : The total number of Madarsas mod
money spent by the Government under SP
including Up is given at Annexure, -

ernized in the country and the total amount of
QEM for the PUrpose, State wise and UT wise

(e): The pefceritag'e wise share of money
purposes is 7.43% for Library books, 3.02!

o for Science & Math kits and 4.76% for Computer
Lab under SPQEM.

Kbk *

(f): The information is be’ihg collected. \./ '

spent by the Government so far for infrastructural
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 AMNEXURE

ANNEXURE REFERRED TO IN REPLY TO PART {c) AND {d) OF THE LOK SABHA UNSTARRED
QUESTION NO. 3003 FOR ANSWER ON 05.12.2016 REGARDING MUDERMIZATION OF
MADARSASIASKED BY SHRI RAJENDRA AGRAWAL AND SHRI SIRAJUDDIN AJMAL

© s State’s Name No. of Madarsas Amount (Rs. in lakhs)

No. , : S .

1. Andhra Pradesh 80 '308.96

2, Assam 1111 1848.38

3. -| Bihar 1287 1618.69

4, Chandigarh 1 0.36"

5.~ | Chhattisgarh 1523 2656.6

B. Haryana 13 55.86

7. J&K 744 886.47

g, | Jharkband 274 701.66

9, Karnataka <258 TR2.16 e |
10. .| Kerala 2733 9384.85 T
111, Madhya Pradesh 11083 11103.05

12. | Maharashtra 189 563.25

13, Rajasthan 670 - 1347.28

14. | Tripura 774 133.2.94

15. | Uttar Pradesh 54904 1 78032.85

16. | Uttarakhand 1008 2394,385

17. West Bengal 353 764.99

Total 77040 113762.735
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& : GOVERNMENT OF INDIA :
| MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL, EDUCATION & LITERACY
LOK SABHA

UNSTARRED QUESTION No, 3156
TO BE ANSWERED ON 5.12.90 14
| Ranking of States
3156. SHRI ANURAG SINGH THAKUR.

: ' ANSWER ’ ;
MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELO_PMENT
' (SHRI UPENDRA KUSHWAHA} , :

(aj Yes, Madam, Ministry of Human Resource Development (MHRD) and NITI Aayog

‘are jointly working on a School Education Quality Index (SEQI) with the goal of
—— = e

institutionalizing a focus on improving education outcomes at the State and UT level.

The details of the Index are stil] under preparation. \
_-_‘-‘-“-uh-_w

(b) School Education Quality Index (SEQI) is expected to be launched b
2018 after completing consultations with all States and UTs,

y January,

Fehkdk ko
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Appendin- ¢

- MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION & LITERACY

LOK SABHA

UNSTARRED QUESTION NO. 3218
TO BE ANSWERED ON 5.12.2016

School Education Quality Index
13218. SHRI RAM KUMAR SHARMA. =
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Government,feels that there is a need to give priority to the expansion
and growth of education syst\e\m in the Country; ;

-(b) if so, the steps of the Government in. this regard;

(c) whether the Government has taken a decision to prepare a School Education
Quality Index on the basis of various achievements in education sector in all the

States across the Country;

(d) if so, the details of various issues selected for assessment purpose under the said
Index; and-

(€) the agency which has been assigned/ being assignedl the responsibility for making

dssessment under the said Index?’

ANSWER .

"=~ .. MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT

~ (SHRI UPENDRA KUSHWAHA)

(a) & (b). Yes, Madam. The Central Government through SSA and RMSA provides
assistance to States and UTs for growth and exﬁansion of education system.

Since the inception of SSA in 2001 il 30.6.2016, 3.59 lakh new elementary
schools have béen opened, construction of 2.90 lakh &chool buildings and 17.48 lakh
additional classfooms have been completed and 9.61 lakh school toilets constructed,
and 15.74 {akh teachers have been fecruited. Further Since the mception of RMSA in
2009, 12394 new seéondaty schools hlavc been approved and funds have been

70




provided for strengthening of 37,382 existing secondary schools. Under RMSA, 120284

e 2R AT

teachers including Head Masters are approved till date.

(¢) & (d). Ministry of Fuman Resource Development (MHRD) and NITI Aayog are jointly
‘-’__.__—_—//—’_ = ™y

worling on a School Education Quahty Index (SEQQ) with the goal of institutionalizing \/

" a focus on improving education outcomes at the State and UT level The details of th.e

——

index are still u_nder preparation.

le). The data for ‘Lhe mde}; will be uploaded by States and UTs To -monitor the SEQI
roll-out and to support the States and U’I‘s a Project Management Unit (PMU) will be
set-up at the National level.
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Chapter 8

@ssumnc@

8.1 During the course of reply given to a question or Definition
a discussion, if a Minister gives an undertaking which
involves further action on the part of the Government in
Teporting back to the House, it is called an ‘assurance’,
Standard list of such expressions which normally constityte
assurances as approved by the Committee on Government
Assurances (CGA) of the respective House, is given at
Annex-3. As assurances are required to be implemented
within a specified time limit, care should be taken by all
concerned while drafting replies to the questions to restrict
the use of these expressions only to those occasions when
it is clearly intended to give an assurance on the floor of
the House.

8.2 An assurance given in either House is required to be Time limit for
fulfilled within a period of three months from the date of f:iii‘gﬁ:"
the assurance. This limit has to be strictly followed.

83 To ensure early fulfillment of assurances, entire Obpline Assurances
process beginning from culling out of assurances from %Tigj'"g Systan
the proceedings of the House to the submission of
Implementation Report- including exiension of time,
dropping and transfer of assurances have been automated
through a Software Application named “Online Assurances
Monitoring System™ (OAMS). Requests for extension of
time, dropping or transfer of assurances and submission
of Implementation Report through any other offline mode
shall not be entertained under any circumstances. '

T2
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Culling out of
Assurances

Deletion from the
jist of aasurances

Extension of fime
for fulfilling an

A¥FUrance

Registers of
Assurances

Manval of Parliamentary Procedures

8.4 When an assurance is given by a Minister or when
the Presiding Officer, directs the Government to furnish
information to the House, it is extracted by the Ministry
of Parliamentary Affairs, from the refevant proceedings
and communicated to the Department concemed online
through ‘QAMS’ normally within 20 working days of the
date on which it is given on the floor of the House.

8.5 If the administrative Ministry/Department has any
objection to treating such a statement as an assurance or
finds that it would not be in the public interest to fulfill i, it
may upload its request at ‘OAMS’ within a week of treating
cuch statement as assurance for getting it deleted from the
list of assurances. Such action will require prior approval
of the Minister concerned and this fact should be clearly
indicated in their communication containing the request. if
such a request is made towards the end of stipulated period .
of three months, then it should invariably be accompanied
with a request of extension of time. The department should
continue fo seek extension of time till the decision of
the Committee on Governmént Assurances is conveyed
through ‘OAMS’. Requests received through offline mode
shall not be entertained by either Rajya Sabha/Lok Sabha
Secretariat or Ministry of Parliamentary Affairs.

8.6 If the Department finds that it is not possible to fulfill
the assurance within the stipulated period of three months
or within the period of extension aiready granted, it may
seek further extension of time as soon as the need for such
extension becomes apparent, indicating the reasons for
delay and the probable additional time required alongwith
details of action taken/progress made in the matter. All such
request should be submitted at ‘OAMS’ for decision by
CGA thereon with the approval of the concerned Minister.

$.7.1 The particulars of every assurance will be entered by
the Parliament Unit of the Ministry/Department concerned
in a register as at Annex 4 after which the assurance will be
passed on to the concerned section

13
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Assurances

8.7.2 Even ahead of the receipt of communication from
the Ministry of Parliamentary Affairs through ‘OAMS’
the section concerned should take prompt action to fulfill

such assurances and keep a watch thereon in a register as
at Annex 5. '

8.7.3 The registers referred to in paras 8.7.1 and 8.7.2 will

be maintained separately for the Lok Sabha and the Rajya
Sabha assurances, entries therein being made session
wise,

The Section Officer in charge of the concerned section
will; '

(a) scrutinize the registers once a week;

(b) ensure that necessary follow-up action is taken without
any delay whatsoever;

(c} submit the registers to the branch officer every fortnight

if the House concerned is in session and once a month

. otherwise, drawing his special attention to assurances

which are not [ikely to be implemented within the
period of three months; and

(d} review of pending assurances should be undertaken
periodically at the highest level in order to minimize
the delay in implementing the assurances.

8.8 The branch officer will likewise keep his higher
officer and Minister informed of the progress made in
the implementation of assurances, drawing their special
attention to the causes of delay.

8.9.1 Every effort should be made to fulfill the assurance
within the prescribed period. In case only part of the
information is available and collection of the remaining
information would involve considerable time, an
Implementation Report(IR) containing the available
information should be uploaded at ‘OAMS’ in part
fulfillment of the assurance, within the preseribed time
limit. However, efforts should continue to be made for
expeditions collection of the remaining information for
complete implementation of the assurance at the earliest.
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Laying of the
Implementation
Report on the Table
of the House

QObligation to tay a

' paper on the Table
of the House vis-i-
vis assurance on the
same subject

Fwen .,

Manual of Parliamentary Procedures

8.9.2 Information to be furnished in partial or complete
fulfillment of an assurance should be approved by the
Minister concerned before it is uploaded at ‘OAMS’ in both
English and Hindi versions in the prescribed pro forma as
at Annex-6 , together with its enclosures. After online
submission of the Report for fulfillment of the assurance
partial or complete as the case may be, four hard copies
each in Hindi and English version with one copy of each
version duly authenticated by the officer concerned should
be sent to the Ministry of Parliamentary Aflairs for laying
until e-Jaying is adopted by the concerned House.

8.9.3 The lmplementation Report should be submitted
at‘OAMS’ only. [mplementation Report sent by any other
mode o7 sent to Rajya Sabha/Lok Sabha Secretariat directly,
will not be considered for laying.

8.10 The Ministry of Parliamentary Affairs, after serutiny
of the Implementation Report, will arrange to lay it on the
Tabie ofthe House concerned. A copy of the Implementation
Report, as laid on the Table, will be forwarded by Ministry
of Parliamentary Affaire to the member{s) concerned.
Details of laying of Implementation Report submitted by the
Ministry/Department concerned would be made available
by the Minisury of Parliamentary Affairs at ‘OAMS’. The
Parliament Unit of the Ministry/Depariment concerned
and the concerned section will, on the basis of information
available at *OAMS’, update their records.

8.11 Where there is an obligation to lay any paper (rule/
order/notification, ete.) on the Table of the House and for
which an assurance has also been given, it will be laid
on the Table, in the first instance, in fulfillment of the
obligation, independent of the assurance given, After this,
a formal report regarding implementation of the assurance
indicating the date on which the paper was laid on the Table
will be submitted at ‘OAMS’ in the prescribed pro forma
(Annex-6) in the manner already described in para 8,9.2

s
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Assurances

8.12 Each House of Parliament has a Committee on
Government Assurances nominated by the Chairman/
Speaker. It scrutinizes the Implementation Reports and the
time taken in the fulfillment of Government Assurances
and focuses attention on the delays and other significant
aspects, if any, pertaining to them. Instructions issued by
Ministry of Parliamentary Affairs from time to time as
available on ‘OAMS?’ are to be followed strictly.

8.13 The Ministries/Departments will, in consultation with
the Ministry of Parliamentary Affairs, scrutinize the reports
of these two Committees for remedial action wherever
called for.

8.14 On dissolution of the Lok Sabha, the pending
assurances do mnot lapse. All assurances, promises or
undertakings pending implementation are scrutinized
by the new Committee on Government Assurances for
selection of such of them as are of considerable public
importance. The Committee then submits a report to the
Lok Sabha with specific recommendations regarding the
assurances {0 be dropped or retained for implementation
by the Government,

746
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COMMITTEE ON GOVERNMENT ASSURANCES
L (2019-2020)
(SEVENTEENTH LOK SABHA)

~FIFTH SITTING
" (24.01.2020)

The Committee sat from 1100 hours to 1210 hours in Committee Room "B", Parliament House
' Annexe, New Delhi. '
_ PRESENT
Shri Rajendra Agrawal -  Chairperson
o MEMBERS

Shri Nihal Chand Chauhan
Shri Kaushalendra Kumar
Shri Pashupat! Kumar Paras
Shri Chandra Sekhar Sahu

SECRETARIAT

GIENAEN

Shri Pawan Kumar - Joint Secretary
Shri H. Ram Prakash - Director
Shri 5.L. Singh - Deputy Secretary

WITNESSES

Wi e

Shri Amit Khare - Secretary

1

2 Shri Maneesh Garg ’ - Joint Secretary

3. Shri Sachin Sinha - Joint Secretary

4, Shri P.K. Banerjee - Deputy Director General (Stats.)

5 Shri T.S. Rautela - Deputy Secretary

6 Shri P.K. Singh . - Deputy Secretary

7 Shri M.C. Worthing - Deputy Secretary

en rd of Secon :

1. Shri Anita Karwal - Chairperson (CBSE)

2. Shri Anurag Tripathi - Secretary (CBSE)
Council of E jonal Rese and Trainj

1,  ShriAP.Bahera = . - Joint Director

2, Shri K.C. Tripathi - Professor

ini Par irs
1. ~Shri P.K. Haider | - Under Secretary
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2. Thereafter, the representatives of the Ministry of Human Resource Development**
(Department of School Education and Literacy) and the Ministry of Parliamentary Affairs were ushered
in. Welcoming the witnesses to the sitting of the Committee, the Chairperson impressed upon them to |
not disclose the deliberations of the Committee to any outsider. The Committee then took oral
evidence of the representatives of the Ministry of Human Resource Development** (Department of |
School Education and Literacy) regarding pending Assurances. Expressing concem over the long
pendency of as many as 103 Assurances of the Ministry, the.Chairperson asked the Secretary,
Department of School Education and theraéy to give an overview of the pending Assurances of the
Ministry and also enquired about the internal mechanism and system of monitoring and reviewing the
implementation of pending Aésurances in the Ministry.

3. The Secretary, Department of School Education and Literacy accordingly briefed the
Committee on the above issues highlighting the periodic meetings of all the bureau heads and Joint
Secretaries held every month to review the financial matters, Parliamentary Assurances and audit.

4. The Chairperson and Members thereafter raised various queries and sought certain
clarifications on the 20 pending Assurances (Enclosure) taken up for the day. The witnesses- -
responded to these queries and also provided clarifications. As some queries required detailed _[%ply
and inputs from various quarters, the Cﬁairperson asked the witnesses to furnish written replies .on,
the same in due course.

5. The evidence was completed.

6. The Chalrperson thanked the witnesses for deposing before the Committee and furnishing the
available information on the queries raised and ‘clarifications sought by them.

7. The witnesses, then, withdrew.
8. A verbatim record of the proceedings has been kept.
The Committee then adjourned.
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Enclosure

COMMITTEE ON GOVERNMENT ASSURANCES (2019-2020)

Statement of pending Assurances
Development** (Department of Sch
‘evidence held on 24.01.2020

pertaining to the Ministry of Human Resource
ool Education and Literacy) discussed during oral

4..S:No. S$Q/USQ No. dated Subject

1.*x USQ No. 1310 Affiliation of Indian and International Schools
dated 21,08,2007 '

2% USQ No. 432 International Schools
dated 21.10.2008

3% | USQ No. 2607 International Schools
dated 16.12.2008

4. General Discussion Motion for Consideration of Right of Children to Free -
dated 31.07.2009 and Compulsory Education Bill

5.% USQ No. 983 International Schools
dated 25.11.2009

6.% | USQ No. 1823 Reguiation of International School
dated 04.08.2010 :

7.% | USQ No. 464

dated 27.02.2013

Registration of International Schools

8. USQ No. 3807

dated 18.07.2016

Linguistic Minority Schools
dated 20.03.2013
9.@ |USQ No. 5923 Sarva Shiksha Abhlyaan
dated 29.04.2015 -
10.@ | USQ No. 5971 Appropriation of Funds
da_ted 29.04.2015
11, Special Mention Guidelines of CBSE Schools
dated 13.05.2015
12, SQ No, 301 National Talent Search Examination
{ dated 21.12.2015 | | |
(Supplementary.by Shri C.R.
Chaudhary, M.P.)
13. USQ No. 133 Vacancy of Teachers

19




14. . _SQ No 62 sic Infrastructure in Schoois
'(Supplementary by Smt Geetha‘.,g SR A T SR I
o _Kothapal!i M, P) A R R

15. |SQ No. 62 L o | Basic Infrastructure in:Schools "

B dated 21:11. 2016 e R L T e
(Supplementary by Smt Geetha-

) Kothapalll M P) T

6 [SQNo.62 - ~ [ Basic Infrastructure in Schools
dated 21.11.2016 SR R
‘. (Supplementary by Shrl C K

Sangma, M.P.)
17. |SQNo.62 . " | Basic Infrastructure in Schools
dated 21.11.2016 : e o

(Supplementary by Shri AJay
(Teni) Misra, M.P.) '

18. UsQ No. 3003 Modernisation of Madarsas
_ dated 05.12.2016 ' : . _

10% |USQNo.3156 -~ | Ranking of States
dated 05.12.2016

205 | USQ No. 3218 Schoo! Education Quality Index
dated 05.12.2016 |

* Similar issues/subjecté_
@ Similar issues/subjects
$ Similar issues/subjects
**Since renamed as ‘Ministry of Educatlon

go
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COMMITTEE ON GOVERNMENT ASSURANCES 4 b2

(2019-2020)
(SEVENTEENTH LOK SABHA)
EIGHTEENTH SITTING
(08.10.2020)
The

Committee sar from 1100 hours to 1200 hours in Committee Room "C", Parliament, Housa Annexe, New Delhi.

PRESENT

Shri Rajendra Agrawat - Chairperson

MEMBERS

Shri Ramesh Chander Kaushik
Shri Kaushalendra Kumar

Shri Ashok Mahadeorao Nete
shri Santosh Pandey

Dr. Bharatiben Dhiruthai Shyal

SRR NEN

SECRETARIAT

=

anrt Pawan Kumar
Shit Lovekesh Kumar Sharma
Shri 5.L. Singh

Ly P!

XK
AKX

XXX
XXX

Al the auiset, the Chairperson welcomed the Members to the sitting of the Comnite-=

it the sitting has been convened to consider
Feprasentatives
zonsiderad

(& Jraft Thirteenth Report (17th Lo
{Acceded to);

iy vraft Fourteenth Report (17th Lok
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The Cominittee then adjourned,
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MINUTES
COMMITTEE ON GOVERNMENT ASSURANCES
(2020-2021)
(SEVENTEENTH LOK SABHA)
FOURTH SITTING
(08.02.2021)

The Committee sat from 1430 hours to 1500 hours in Chairperson's Chamber,
Room No. 216, Block-B, Extension to Parliament House Annexe, New Delhi.

PRESENT
Shri Rajendra Agrawal - Chairperson
Members

Shri Nihal Chand Chauhan
Shri Ramesh Chander Kaushik
Shri Kaushalendra Kumar

Shri Santosh Pandey

Shri Pashupati Kumar Paras

oA woN

Secretariat

1. Shri Pawan Kumar - Joint Secretary
2. Shri Lovekesh Kumar Sharma - Director
3. ShriS.L Singh - Deputy Secretary

At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them regarding the day’s agenda. Thereafter, the
Committee considered and adopted the following Four (04) draft Reports without
any amendments:-

(i) Draft Thirteenth Report (17th Lok Sabha) regarding ‘Requests for
Dropping of Assurances (Acceded to)’;

YL



(i)  Draft Fourteenth Report (17th Lok Sabha) regarding ‘Requests for
Dropping of Assurances (Not Acceded to)’;

(i) Draft Fifteenth Report (17th Lok Sabha) regarding ‘Review of
Pending Assurances Pertaining to the Ministry of Communications
(Department of Telecommunications)'; and

(iv)  Draft Sixteenth Report (17th Lok Sabha) regarding ‘Review of
Pending Assurances Pertaining to the Ministry of Education
(Department of School Education and Literacy)’.

2. The Committee also authorized the Chairperson to present the Reports

during the ongoing Session.

The Committee then adjourned.
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COMPOSITION OF THE
COMMITTEE ON GOVERNMENT ASSURANCES*
(2019 - 2020)

SHRI RAJENDRA AGRAWAL

MEMBERS

2. Shri Sudip Bandyopadhyay
3. Shri Nihal Chand Chauhan
4. Shri Gaurav Gogoi

5.
6
7
8
9

Shri Nalin Kumar Kateel

- Shri Ramesh Chander Kaushik
- Shri Kaushalendra Kumar

. Shri Ashok Mahadeorao Nete
. Shri Santosh Pandey

10.
11
12.
13.
14,
15.

Shri Pashupati Kumar Paras
Shiri Parbatbhai Savabhai Pate!
Shri M.K. Raghavan

Shri Chandra Sekhar Sahy

Or. Bharatiben Dhirubhai Shyal
Smt. Supriya Sule

SECRETARIAT

1,
2,
3.

* The Committee was ¢
Lok Sabha Bulletin Part-

Shri Pawan Kumar
Shri Lovekesh Kumar Sharma
Shri S. L. Singh

- Chairperson

Joint Secretary
Director

Deputy Secretary

s H

onstituted w.e.f. 09 October, 2019 Yide Para No. 609 of
II dated 09 October, 2019





